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This document is the help file for Restricted exports in the new system. To access the new portal,
navigate to _https://dgft.gov.in

Users are advised to refer to the latest help file available under Learn > Application Manuals in the
DGFT Portal.

To raise a concern to DGFT the user may call the given Toll-Free Helpline number given on the
DGFT Portal or raise a request using the “Contact@DGFT” page.

To Register on Directorate General Foreign Trade (DGFT) portal you would require:

a) Internet Connection
b) Valid Email and Mobile Phone Number

Then proceed with the following steps.

1. Visit the DGFT website and proceed with registration process.

[y T g p—

2. Enter the Registration Details.
* Select Register User as “Importer/Exporter”

Fillin the information
below.

Elelds marked. .are
mendatory fo fil in.

3. Enter the OTPs received on email and mobile number.
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OTP sent successfully

x

REGISTER

- i
Moblie No. +

First Name

e OTP ~

==

4. Upon Successful validation of the OTP, you shall receive a notification containing the temporary
password which you need to change upon first login.

You can change your password here. Please keep your password safe.
All fields are mandatory

Current Password* Password Hint:

our current/one time password @

New Password™

If you have already registered and forgot the password, you may use the Forgot password
feature to request for a temporary new password and then set again your password by following
the below given steps.

1. Visit the DGFT website and click on Forgot Password hyperlink.

e LOGIN REGISTER

DIRECTORATE GENERAL OF
FOREIGN TRADE

Glad to see you S

Type the above CAPTCHA Code. *

Gzave

3. Enter captcha code shown on the screen.

4. Click on the submit button.

DGFT Public



Directorate General of Foreign Trade Restricted Exports User Help File v3.0

FORGOT PASSWORD o

User Name (Registered Email)*

WPDDR ©
R/
Type the above CAPTCHA Code. *

LHA Loage

o Lozin Window?

5. Click OK to proceed with the forgot password or click cancel to go back to previous screen.

FORGOT PASSWORD

v

Are you sure you wish to be sent a new password?

6. System will validate the email id provide by you and send the once time password on the registered

Cancel

email id and mobile if email address is registered with DGFT. Registered User will be linked to an
IEC to proceed with Identity Card application on Customer Portal.

DGFT Public
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To Apply for Restricted exports on the DGFT portal you would require:

Pre-requisites:
a) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

b) Active Firm's Bank account for entering its details in the Application and to make online payment
of the application fee

Then proceed with the following steps:
1. Visit the DGFT website and login into the portal with valid credentials.

B Py =mragRaR LOGIN  REGISTER
" DIRECTORATE GENERAL OF T —
‘51'; FOREIGN TRADE
User Name (Registered Email)*:

Password*:

Glad to see you

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

reate a new user

2. Navigate to Services > Export Management System > Licence for Restricted exports > Exports
of restricted Items > Apply for New Authorization

DGFT Public



Directorate General of Foreign Trade

Y DIRECTORATE GENERAL OF Home

s About DGFT ~ Services ¥
w==s FOREIGN TRADE

DGFT Helpdesk Service

IEC Profile Management

Amit's Dashboard R

n 04-May-2021 13:55:03

Related Details
La:

Advance Authorisation / DFIA

: > 5 EPCG

For Your Action Notifications Import Management System
Expor: Management System

No Task Available Online e-COM Application

Other Services

MEIS

Certificate Management

Quality Complaints & Trade Disputes

SEIS

ROSCTL

Transport & Marketing Assistance

Certificate of Origin

Policy Relaxation Committes

Enforcement Cum Adjudication

Proceeding
Scrip Management

reacering

Export Management System

What is Export Management System

s on certain

My Dashboard ~

Restricted Exports User Help File v3.0

Regulatory Updates ~ Learn~ Indian Trade Service ¥

[ Updiare/Modity 1EC

] [ My IEC

Frequently Accessed Links

aanced unorisation - [JNMESH)
Import Export Authorisation

[ Manage Profile

Valid

IEC Status

0

Value of Scrips Approved

Authorisations Iss

Export Management System

License for SCOMET
Exports

License for Restricted
Exports

Feedback

REGULATORY

Waiting for platform.twitter.com... SERVICES
—

Restricted Exports

What is Restricted Exports?

Restricted Export

Export of Restricted Items

Items which are Restricted under the ITC(HS)
Export Policy requires a licence prior to the
importation. Application for consideration of a
licence by the Export Cell at DGFT submitted
here. May refer to the Regulatory Updates >

Export of Samples or
Exhibits or Gifts or Spares
or Replacement Goods

ITC/HS based Export Policy for policy details.

Apply Apply—

DGFT Public

Explore

CONTACT US

ere. May refer to the R ory Upda
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3. User will reach to Draft Applications screen. All draft applications will be displayed here.

g amR wgiHe ey

DIRECTORATE GENERAL OF Home About DGFT ~ Services v My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service » RTI Q Q4
==t FOREIGN TRADE

Home / Services / Import Export Authorisation / Restricted Exports

Apply For New Authorisation

Last Login 04-May-2021 13:55:03

Draft Application | Apply for Export of Restricted Items Authorisation

Show 10 &  entries Search:

Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action

No data available in table

f ing 0 to 0 of 0 entries Previous Next
_3 Start Fresh Application
-]

4. In Draft Application Screen. Click on “Start Fresh Application” button or click on “Proceed with
Existing Application” button in case user already saved a draft application.

o s e aard
Select s.No. ! Application Number Created On Created By Last Updated On Last Updated By Action
- 1 ARNAPPLY00038865AM22 07/04/2021 10:39 07/04/2021 10:40
2 ARNAPPLY00038658AM22 06/04/2021 16:20 06/04/2021 18:37
3 ARNAPPLY0D0038562AM22 06/0472021 13:21 06/C

4 ARNADPPLYD0038504AM22 06/0472021 12:43

Start Fresh Application 9 Proceed With Existing Application

SERVICES REGULATORY

RN 1 SEIVILES ( IDPUILEAPUTL AULIUISSULE (WS LIS EXPUILS ) SAPULL MUL UL SSIUN U RRSUILUSU s

Apply For New Authorisation

Last Login 04-May-2021 13:55:03

@ ) { ) L) R, ‘g @i ) O
J J J J J i J
General Application Type Export ltem Shipment Details Foreign Buyer / Other Details Upload Declaration Application

Information Details Consignee Details Documents Summary
General Information ~
IEC Number IEC Name Branch Code *
_ RADHIKA EXPORTS Please Select v
Address City State
Pincode Mobile Number Email Id
Name of the Nodal Person* @ Mobile Number of Nodal Person*®

Feedback

Clear All

5. On General Information screen.
a) Select the Branch code and all the information related to Branch code will get auto populated

b) Fill the name and mobile number of nodal person,

DGFT Public
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J L
Genersl Application Type Export ftem Shipment Details  Foreign Buyer / Other Details Upload Declaration Application
nformation Details Consignee Details Documents Summary

General Information

1EC Number 1EC Name Branch Code *

) FL 25/31,DR AM RD EHULESHWAR MUME4 v
Address City State
65 LALMANI BLDG 2ND FL 2531 MUMBAI MAHARASHTRA
Pincode Mobile Number Email id

Name of the Nodal Person*® @ Mobile Number of Nodal Person »

wos -

Feedback

x
I Clear Al I Save &%

6. After entering all the details in Applicant Information then clicks on “Save and Next” button to reach
“Application Type“

Note: In application type page application type will be auto populated.
Select Export Type from the Export Type Category dropdown.

APPIY FOr AMenament OF EXISTINEG Autnorisacon

7. Click on save and next button to reach Export Item details page.
J S J S J J
General Export Item Shipment Details ~ Foreign Buyer / Other Details Upload Declaration Application
Information Details Consignee Details Documents Summary
Success Message x
Your Application ARNXEXLAPPLY00526447AM22 has been saved successfully
Freely Convertible Currency (FCC) *
Please Select 4
Details of Items for Export Add Manually Bulk Upload Download Sample Excel 4

ITC(HS) Code No. * ITC(HS) Code Description Specification of the restricted items *

Search ITC Code e.g 010

Quantity *

Unit of Measurement * Total FOB Value (In Rs) ¥ Currency Exchange Rate : FCC to INR

Currency Exchange Rate : USD to INR Total FOB Value(in USD)

Feedback

Please Select

Total FOB Value(In FCC)

..........................

items added will be calculated.

Now you can add the “item for export™ manually or bulk upload then the items will be added to the
table.

a) For adding the items manually, fill the Item details under the Details of items export section and click
on add button
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Freely Convertible Currency (FCC) *

Swiss Franc

Details of items for Export Add Manuaily Bulk Upload Download Sample Excel o

ITC(HS) Code No. * ITC(HS) Code Description Specification of the restricted items *
87141010, Saddles . Saddies ok

Quantity *

Unit of Measurement * Total FOB Value (In Rs) *

Currency Exchange Rate : FCC to INR

1 Swiss Franc =79.9 INR

Total FOB Value(in FCC)

Currency Exchange Rate : USD to INR Total FOB Value(in USD)
15726.45 1USD = 74.45 INR 1687
- Add Export Details
o
a
bl Whether
H Milking Total
Animal / Quota Total Quota Total
Specification Other Alloted Exhausted FOB
ITC(HS) ITC(HS) ofthe than Source by Source till filing of Value
Sr Code Code restricted Milking of NP&K Source of Application Unit of (in Ask VAHEI
inn itome Animal Fortilizor fin ATV Ounta fin MTY Ouantity Meacirement R dit/Nolote

b) Now to add the items through bulk upload. First download the sample excel, the click on bulk upload
button then uploads the modified excel sheet.

Details of Items for Export Add Manually Bulk Upload Download Sample Excel

ITC(HS) Code No. * ITC(HS) Code Description Specification of the restricted items *

Select an Option -

Quantity *

Unit of Measurement * Total FOB Value (In Rs) * Currency Exchange Rate : FCC to INR

Please Select v 1 Swiss Franc =79.9 INR

Total FOB Value(In FCC) Currency Exchange Rate : USD to INR Total FOB Value(in USD)

1USD =74.45 INR

Whether
Milking Total Total
~ Animal / Quota Quota
: Specification Other Alloted Exhausted Total
-] ITC(HS) ITC(HS) of the than Source by Source till filing of FOB
3 Sr Code Code restricted Milking of NP&K Source of Application Unit of Value (In
g No. No. 1 Description items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs)
o1 87141010 Saddles ok NA NA NA 145 NUMBERS (NOS) 12.56,544.00
Ask VAHEI
B e
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Home Insert Page Layout Data Review Views v@oF =

o Protected View  This file originated from an Internet jocation and might be unsafe. Click for more details, Enable Editing x

G8 - f
A 8 c D E F G H | J K L M
Description of
Export Items whether Milking
including Animal / Other
ITC(HS) Code Technical than Hilking Source of NP&K Unit of Total FOB
No. Specifications Animal Fertilizer Source of Quota Quantity Measurement Value{In Rs)

1ee111ee Specffication Milking Animal 123 Dozen K74}

L3103

4 < » W] Sheet1 3 Sheet3 4] 2 : k

ails of Items for Exp

:

Add Attachment

BulkUpload  Download Sample Excel

Choose File to Upload *

Whether
Milking Total Total
Animal / Quota Quota
Specification Other Alloted Exhausted Total
ITC(HS) ITC(HS) of the than Source by Source till filing of FOB
Sr Code Code restricted Milking of NP&K Source of Application Unit of Value (In
No. No. t Description items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs) Edit/Delete
-] 87141010 Saddles ok NA NA NA 145 NUMBERS (NOS) 125654400 /1
Grand Total FOB Value (in USD) Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)
16,87768 12,56544.00

10. Now under the “past restricted item exports details™ section fill the item details and click on add
button, then he past restricted export items will be added to the table. Add the details only if past
export exists.

Restricted Items Ex

Export License Number* Date of Issue of License * File Number*
Country to which item to be exported® Port of Load* Port of Discharge* ©
Select an Option v
ITC (HS) Code™ ITC(HS) Code Description Specification of the restricted items *

Search ITC Code e.g 741

Quantity Approved In License® Unit of Measurement® Quantity Consumed™

Unit of Measurement™

Please Seiect v
) Countries
H Date of to which ITC(HS) Specification Quantity
g Export Issue item(s) to Port Code ITC(HS) of the Approved
o Sr License of File be Port of of No.(if Code restricted in Unit of
: No. Number 1 License Number exported Discharge Load available) Description items License Measurement editDelete
4
No data available in table g

Chmwing 0 rn () of ) snerise

10
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11. Now click on save and next button to reach shipment details page.

o—o0 o ® — —
N Ay \J \ s
General Application Type Export item Shipment Details  Foreign Buyer / Other Details Upload Declaration Application
Information Details Consignee Details Documents Summary
Success Message x

Your Application ARNXEXLAPPLY00526447AM22 has been saved successfully

Shipment Details ~

Medlum Of Shipment * Port of Loading/Shipment™
Please Select v Select an Option
Port of Discharge * @ Country to which item to be exported™

Purpose of Export -~

Purpose of Export*

o

12. Enter the shipment details and select the purpose of the export from the dropdown values, then click
on save and next button to reach foreign buyer details page.

Shipment Details

Medium Of Shipment * Port of Loading/Shipment*
- - INGWL4-Gwalior-Non EDI

Port of Discharge * @ Country to which Item 1o be exported™
ndia AMERICAN SAMOA %

Purpose of Export

|

Purpose of Export®

Trade v

13. In Foreign Buyer/ Consignee details page, fill the details of foreign buyer and the consignee and
click on add details button then the details will be added to the table

Note: add the mobile number with country code and also add the export order number and date
of export order.

11
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Foreign Buyer Details

|

Name * Address * City *
Pin Code * State * Country *
SELECT v
Destination of Export * Mobile No.(with country code) * Email Address *
Add Details

Sr No. Name 1 Address City Pin Code State Country Destination of Export Mobile No.(with country code) Email Address Edit/Delete

1 ok street pune 411011 mh ALBANIA ok +91897657890 i@i.com &S/
Export Order No. * Date of Export Order *

hg 04/05/2021

Consignee Details

|

Name* Address * City *
Pin Code * State * Country *
SELECT v
Destination of Export * Mobile No.(with country code) * Email Address *
Sr No. Name 1  Address City Pin Code State Country Destination of Export Mobile No.(with country code) Email Address Edit/Delete
1 ok street abc 456123 ko ANGOLA gh +915678902567 i@i.com &S/

~

14. Now click on save and next button to reach other details page.

15. In other details page, enter all the details. If user selects the yes radio button, then details of the
respective field should be mentioned

In case of export by post. please furnish details of postal authorities where the parcel will be placed

Detalls of Postal Authorities

In case of export of seeds, please furnish details

Details of seed/planting material proposed for export Whether seed/planting material proposed to be exported is of notified I Yes, then enter Details*
variety
details
Q v Ne
Whether seed/planting material proposed to be exported has been Whether variety of Seed/planting material proposed to be exported Is
produced under custom production arrangement? used In India?
ve @ No ve @ Mo

Any other relevant information

Any other relevant Information @) ves No If Yes, then enter Detalls *

ol
K

Clear Al ‘

16. Click on save and next button to reach “Upload Documents™ page
17. In “Upload Documents™ page attach all the required documents with remarks Note: user can attach

maximum of 5 attachments of same type.

12



Directorate General of Foreign Trade Restricted Exports User Help File v3.0

Attachment ~

Attachment Type @ Remark

A copy of purchase order / import order from foreign buyer contract ag{v ok

Uploaded Document List

4 Show 10 ¢ |entries
s Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

Uploaded Size : 0.

No data available in table

Note: Maximum 5

Previous Next

Sr.
No. File Name Action
1 document(5).pdf W

Attachment ~

Attachment Type @ Remark

Please select v

Uploaded Document List
4 Show 10 ¢ |entries
a2 Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

Uploaded Size: 0.02 M

B Acopy of purchase order / import ok view o
order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

Note: Maximum 5 Attachment

of 5 MB Allowed (Only pdf,jpg are allowed)

18. After uploading the documents by clicking upload attachment button, click on save and next button
to reach declaration page.

Declaration

19. On declaration screen, user will select terms and conditions check box to accept it. User can update

“Place” field if required and then click on “Save and Next” button.

13
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User Details

(Note: If user profile are not updated, Please update your logged in user profile before i by clicking on > Profile in the top right corner of website.)

20. Details entered by the user will be Saved, Draft of the application will be created and user will reach
to Application Summary screen.

& & " & & © & Y O)

General Application Type Export ltem Shipment Details  Foreign Buyer / Other Details Upload Declaration Application
Information Details Consignee Details Documents Summary
Success Message X

Your Application ARNXEXLAPPLY00526447AM22 has been saved successfully

General Information -

1EC Number IEC Name Branch Code
BH
Address City State
e MUMBA MAHARASHTRA
ﬁ Pincode Mobile Number Email Id
L] 00002
°
: Name of the Nodal Person Mobile Number of Nodal Person
-

Application Type
21. Click on print button present in the summary page to print the application summary.
@ (N 1| of4 — |4+  AutomaticZoom v D> I= W

Apply For Export of Restricted Items

1. General Information

Mobile
o Name of
IEC Branch o i Mobile i Number
Niimbar IEC Name Code Address City State Pincode Number Email Id the Nodal of Nodal
Person P
'erson
6-B
LALMANI
RADHIKA MAHARAS
T ot 806 | muvear | MERARAS f dooon2 - - NAVE -
2531

2. Application Type

Application Type

Application form for Export Licence for Restricted Item

14



Directorate General of Foreign Trade Restricted Exports User Help File v3.0

22. In the application summary screen, click on proceed with payment to make payment for the application.

have neither obtained nor applied for such benefits (including issuance of an Importer Exporter Code Number) in the name of our Registered / Head Office or any of

ed to be exported
plied for / obtained a RCMC to the EPC which pertains to our main line of business. In case we have applied to any other council, the application has been
ara 2.94 of the HBP,

sign this declaration as per Paragraph 9.6 of the Policy.

[ You have ticked the box as acceptance of declaration/ undertaking details.

Place: MAHARASHTRA

Office Address

Residential Address : MUMBAI, MUMBAI SU

E Payment For Export of Restricted ltem

23. On application fee payment screen user can verify the fee details and click on “Submit” button to
make the payment against application.

° Payments made from corporate accounts require additional approval from Bank portal. It may take 1 - 7 days to reflect in the system based on when approval is given from the checker account.

Applicant Name Applicant Emall Applicant Address
- J— 68 LALMANI BLDG 2ND FL 25/31
Application Type Service Type Application Number
Restricted Export — —_—
Service Description Fees Amount (3)
Apply for Export of Restricted Items Authorisation 1000.0

Have you already paid in Miscellaneous Payment System (eMPS) / Legacy Draft Application? () Yes @) No

i

24. After Successful Payment, the user will be redirected to the DGFT Website and the receipt shall be
displayed, the user can also download/print the receipt.

DGFT, Udyog Bhawan, New Delhi
E-PAYMENT RECEIPT
IEC [
File Number HQRXEXLAPPLY00030826AM22
Date of Submission 2021-05-04 03:42:42
IP Address 192.168.136.36
Firm Name
Firm Address e
Service Availed Apply for Export of Restricted Items Authorisation
Mode of Signature e Mudra
PAYMENT DETAILS
Transaction Id 939343
Total Fee Amount (in INR) 1000.00
ﬁ Date of Submission 2021-05-04 03:42:42
E Mode of Payment ONLINE
E Transaction Status SUCCESS
.2 Transaction Complete Date 2021-05-04 03:42:42 . ax

25. The user shall receive the identity card application submission message with File number on the
screen. User will also receive email/SMS for file submission. If User clicks on OK button on
Epayment receipt, user will be redirected to Submitted applications via My Dashboard

15
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Your application for Apply for Export of Restricted Items Authorisation with file number
HQRXEXLAPPLY00030826AM22 has been successfully submitted to DGFT for further processing.

Feedback

Track Application Status ~

Type of scheme * Type of sub scheme *
Please Select ‘ v/ Please Select Iv|
From Date ToDate
Application Number File Number
Branch code RA Office
Please elect v/

Please Select 1>

Showing result for : Application process

Number - HQRXEXLAPPLY00030826AM22

Search:
File Entity RA File
- SINo. T Application Number File Number Date Name Branch ~ Office Status . Action
©
a
7 1 ARNXEXLAPPLY00526447AM22  HQRXEXLAPPLYO0030826AM22  04/05/2021  RADHIKA 0010 DGFT(HQ)  In
2 EXPORTS Process
Showing 1 to 1 of 1 entries Previcus n i
Ask VAHE!
26. With Action button you can perform the highlighted actions
Please Select i; | Please Select v
Withdraw

Arach Documents

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted Items Authorisatio

Number - HQRXEXLAPPLY00030826AM22 Payment Details

View Life Cycle
Search: DSC/eSign Details
Transmission Details
File Entity RA File Maksa Copy,

SLNo. 1 Application Number File Number Date Name Branch Office Status

View Submitted Attachments
1 ARNXEXLAPPLY0O526447AM22  HQRXEXLAPPLYOO030826AM22  04/05/2021  RADHIKA 0010 DGFT(HQ)  In

EXPORTS Process ]

Showing 1to 1 of 1 entries

Ask VAHEI

To Amend the Restricted exports on the DGFT portal you would require:
Pre-requisites:
a) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

b) Active Firm's Bank account for entering its details in the Application and to make online payment of
the application fee

16
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c) Approved and issued restricted export

Then proceed with the following steps:
1. Visit the DGFT website and login into the portal with valid credentials.

% Ry auR AR LOGIN REGISTER
‘ DIRECTORATE GENERAL OF T —
FOREIGN TRADE

User Name (Registered Email)*:

Glad to see you

Password*:

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

reate a new user

2. Navigate to Services > Export Management System > Licence for Restricted exports > Exports
of restricted Items > Apply for amendment of existing application

17
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My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ¥

DGFT Helpdesk Service

IEC Profile Management
Amit's Dashboard

Last Login 04-May-2021 13:55:03

View |EC Related Details

Advance Authorisation / DFIA

: = . EPCG

For Your Action Notifications Foport Maregsimars Syasm
Expor: Management Syscem

No Task Available Online e-COM Application

Other Services

MEIS

Certificate Management

Quality Complaints & Trade Disputes

SEIS

ROSCTL

Transport & Marketing Assistance

Certificate of Origin

Policy Relaxation Committee

Enforcement Cum Adjudication
Proceedings

Scrip Management

naacerin-

Export Management System

What is Export Management System

Export Management System

License for SCOMET
Exports

License for Restricted
Exports

Feedback

SERVICES REGULATORY

Update/Moaify IEC ] [ My IEC I [ Manage Profile

Frequently Accessed Links

Valid

IEC Status

0

Value of Scrips App

Authorisations Is:

rictions ma;

vered herein ara Ex

gh the modu

CONTACT US

Waiting for platferm twitter.com

Restricted Exports

What is Restricted Exports?

Restricted Export

Export of Restricted Items

Items which are Restricted under the ITC(HS)
Export Policy requires a licence prior to the

Export of Samples or
Exhibits or Gifts or Spares
ds

importation. Application for consideration of a
licence by the Export Cell at DGFT submitted
here. May refer to the Regulatory Updates >

ITC/HS based Export Policy for policy details.

Apply Apply—

consideration of a licet

18
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Apply for Export of Apply for Amendment of Apply for Revalidation of
Restricted Items Existing Authorisation Existing Authorisation

Feedback

3. User will reach to Draft Applications screen. All draft applications will be displayed here.

RRmamR

DIRECTORATE GENERAL OF Home About DGFT Services v My Dashboard ~ Regulatory Updates ¥ Learn > Indian Trade Service ¥ RTI Q f,‘,s
FOREIGN TRADE

E A ¥ - t 1A i [

Apply For Amendment of Existing Authorisation

Last Login 04-May-2021 13:55:03

Draft Application | Amendments to Export of Restricted Items

Show 1 $ entries Search:

Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action

No data available in table

ving 0 to 0 of 0 entries

Start Fresh Application

4. In Draft Application Screen Click on “Start Fresh Application” button or click on “Proceed with
Existing Application” Button in case user already saved a draft application.

Show| 10 & |entries Search:
Select S.No. * Application Number Created On Created By Last Updated On Last Updated By Action
@ 1 ARNAPPLY00038865AM22 07/04/2021 10:39 - 07/04/2021 10:40
2 ARNAPPLY00038658AM22 06/04/2021 16:20 06/04/2021 18:37
3 ARNAPPLY00038562AM22 06/04/2021 13:21 06/04/2021 13:24
4 ARNAPPLY00038504AM22 06/04/2021 12:43 06/04/2021 13:08

wing 110 4 of 4 enries

Start Fresh Application

9 Proceed With Existing Application Q

SERVICES REGULATORY CONTACT US

5. When user starts a fresh application, user will be directed to my authorization page, select an

authorization and click on ,,proceed with amendment to fields on authorization™ button.

19
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Apply For Amendment of Existing Authorisation
Last Login 04-May-2021 13:55:03

@ ) &' " ) ) r ) { ) &' O
./ \J \J \J \J \J \J \J/
My General Application Type  Export Item Shipment Forelgn Buyer/  Other Details Upload Declaration Application
Authorisations  Information Detalls Detalls Consignee. Documents Summary

My Authorisations A

Select Sno Authorization Number Authorization Status

) 0151000127 Approved

Showing 1to 1 of 1 entries = ll '

Proceed with Amendment to fields on Authorization

Feedback

ABOUT U

- O Type here to search

6. Applicant will reach General information page where the details will be autopoulated. Then click on save and
next button.

Success Message

Your Application ARNXEXLAMENDO00526459AM22 has been saved successfully

General Information

|

IEC Number IEC Name Branch Code

I I 001-6-8 LALMANI BLDG 2ND FL 25/31,DR A M RD BHULESHWARM| v
Address City State

] WAL LRELEE
Pincode Mobile Number Email Id

400050 i [ |

lame of the Nodal Person @ Mobile Number of Nodal Person

NAME NAME

Feedback

Save&N

7. After entering all the details in Applicant Information then clicks on “Save and Next” button to reach
“Application Type*

Note: In application type page application type will be auto populated.

The user will be able to update the Export Type from the Export Type Category dropdown in the
Application Type screen.

[ =] = = =
= - o = = =
= ExpUL ITe s Sl Detaiis STREy Dedlon ativn -
seran = AeuimenT
° Success Message
vour Application ARNXEXLAPPLYO01E6698AM2S has been saved 1
Application Type o~
Fe———

8. Click on save and next button to reach Export Item details page.
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Freely Convertible Currency (FCC) *

Swiss Franc v
Details of Items for Export Add Manually Bulk Upload Download Sample Excel 4

ITC(HS) Code No. * ITC(HS) Code Description Specification of the restricted items *

Search ITC Code e.g 741

Whether Milking Animal / Other than Milking Animal Quantity *
Please Select v
Unit of Measurement * Total FOB Value (in Rs) * Currency Exchange Rate : FCC to INR
Please Select v
Total FOB Value(in FCC) Currency Exchange Rate : USD to INR Total FOB Value(ln USD)
Whether
Milking Total
Animal / Quota Total Quota
Specification Other Alloted Exhausted Currency Total
3 ITC(HS) ITC(HS) of the than Source by Source till filing of Total FOB Exchange FOB
sr Code Code restricted Milking of NP&K Source of Application Unit of Value (In Rate : FCC Value(in
No. No. 1 Description items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs) 0 INR FCC) Edit/Delete
@ 87141010  Saddles ok NA NA NA 145 NUMBERS (NOS) ~ 12,56,544.00  15wiss 15,7268 \V'S o
Franc =79.90
INR Ask VAHEI

9. In export details page, the Freely Convertible Currency (FCC) and the item details will be auto
populated from the authorization issued.

Note: user can modify the FCC and the details of item for export section, but user cannot modify
the past export details.

10. Now you can add the ,,item for export™ manually or bulk upload then the items will be added to the
table.

a. Foradding the items manually, fill the Item details under the Details of items export section and click
on add button

Freely Convertible Currency (FCC) *

wies Franc v
Details of items for Export Add Manually Bulk Upload Download Sample Excel  w
ITC(HS) Code No. * ITC[HS) Code Description Specification of the restricted items *
87141010, Saddles ) Saddies ok
Quantity *
Unit of Measurement * Total FOB Value (In Rs) * Currency Exchange Rate : FCC to INR
NUMBERS (NOS; ~ 1256544 1 Swiss Franc =79.9 INR
Total FOB Value(in FCC) Currency Exchange Rate : USD to INR Total FOB Value(in USD)
26.45 1USD = 74.45 INR 16877.68
Add Export Details
Whether
Milking Total
Animal / Quota Total Quota Total a.
Specification Other Alloted Exhausted FOB
ITC(HS) ITC(HS) of the than Source by Source till filing of Value
Sr Code Code restricted Milking of NP&K Source of Application Unit of (in Ask VAHEI
an itame Animal Fertilizar fin ATy Ouata fin MY Auantity Maaciramant Rel FditMalate

b. Now to add the items through bulk upload. First download the sample excel, the click on bulk upload
button then uploads the modified excel sheet.
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=

I
0 Protected View  This file originated from an Internet location and might be unsafe. Click for more details.

~ G8 bl - S

Enable Editing

A B Cc D =
Description of
Export Items
including
ITC(HS) Code Technical
No. Specifications
10011100 Specification

whether Milking
Animal / Other
than Milking
Animal

Milking Animal

Source of NP&K

Fertilizer Source of Quota

©(@|~e ols W N =

Quantity

Unit of Total FOB
Heasurement Value(In Rs) =
123 Dozen 321

Sheet2  Sheet3 [Tl

Sheet1

Detals of tems for Export

Dovinload Sample Exce

AddManualy  BulkUplod

B—

Add Attachment

Choose Fileto Upload *

Maximum 1 attachment of S B allowed

o} e - LT E s
Only is xmls formats are allowed

Details of Items for Export

L Upload

Add Attachment

Choose File to Upload *

Whether

Milking

Animal /

Specification Other
ITC(HS) ITC(HS) of the than Source
Sr Code Code restricted Milking of NP&K
No. No. Description items Animal Fertilizer
e 87141010  Saddles ok NA NA

Grand Total FOB Value [In USD) Grand Total FOB Value (In Rs)

16,877 66 12,56,544.00

Total
Quota
Alloted
by
Source
(in MT)

Add Manually ~ BulkUpload  Download Sample Excel 4
Total
Quota
Exhausted Total
Source till filing of FOB
of Application Unit of Value (in
Quota (in MT) Quantity Measurement Rs) Edit/Delete
NA 145 NUMBERS (NOS) 12,56,544.00 S8

Grand Total FOB Value {In FCC)

1572645

11. Now click on save and next button to reach shipment details page.

Note: in shipment details page, port and country can only be

changed.
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o—0—0 060 O—"0C—"0C—0D0—>0

U \J \J/ W/
My General Application Type  Export Iitem Shipment Foreign Buyer /  Other Details Upload Declaration Application
Authorisations Information Details Details Consignee... Documents Summary
Shipment Details A
Medium Of Shipment Port of Loading/Shipment*
Ship v Gwalior Y,
Port of Discharge * @ Country to which item to be exported
india AMERICAN SAMOA X

Purpose of Export v
&
v 'urpose of Export
L]
a Trade v
-
o
o
'S

Clear All Save & N :I

12. Then click on save and next button to reach foreign buyer details page.

Shipment Details

Medium Of Shipment * Port of Loading/Shipment*
- ~ INGWL4-Gwalior-Non EDI

Port of Discharge * @ Country te which item Lo be exported®
ndia AMERICAN SAMOA %

Purpose of Export A~

Purpose of Export®

Trade

13. In foreign buyer/ consignee details page, fill the details of foreign buyer and the consignee and click
on add details button then the details will be added to the table

Note: add the mobile number with country code and also add the export order number and date
of export order. And user can add foreign buyer and consignee details in amendment application.

Foreign Buyer Details

~
Name * Address * City *
Pin Code * State * Country *

SELECT

Destination of Export * Mobile No.(with country code) * Email Address *

Add Details

Email Address Edit/Delete

Sr No. Name t  Address City Pin Code State Country Destination of Export Mobile No.(with country code)

1 ok street pune 411011 mh ALBANIA ok +91897657890 i@i.com vad|

I Export Order No. * Date of Export Order *

hg 04/05/2021
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Consignee Details

|

Name*

Address * City *
Pin Code * State * Country *
SELECT v

Destination of Export * Mobile No.(with country code) * Email Address *

Add Details

Edit/Delete

Sr No. Name 1  Address City Pin Code State Country Destination of Export Mobile No.(with country code) Email Address

1 ok street abc 456123 ko ANGOLA gh +915678902567 i@i.com Pl |

~

14. Now click on save and next button to reach other details page.

15. User will not be able to modify any filed in other details page.

In case of export by post, please furnish details of postal authorities where the parcel will be placed

v
Details of Postal Authorities
aerails
In case of export of seeds, please furnish details v
Details of seed/planting material proposed for export Whether seed/planting material proposed to be exported is of notified H Yes, then enter Details
varlety
details ok
0= No
Whether seed/planting material proposed to be exported has been Whether variety of Seed/planting material proposed to be exported Is used
produced under custom production arrangement? in India?
vao O no v Q 1o

Any other relevant information

|

hny other relevant Information ) ves No H Yes, then enter Detalls *

2
[¥]
]

-=

°
o
o

w

ABOUT US SERVICES REGULATORY LEARN

16. Click on save and next button to reach ,,Upload Documents* page

17. In “Upload Documents™ page attach all the required documents with remarks Note: user can attach

maximum of 5 attachments of same type.
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Attachment ~

Attachment Type @ Remark

A copy of purchase order / import order from foreign buyer contract ag{v ok

Uploaded Document List

4 Show 10 ¢ |entries
s Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

Uploaded Size : 0.

No data available in table

Note: Maximum 5

Previous Next

Sr.
No. File Name Action
1 document(5).pdf W

Attachment ~

Attachment Type @ Remark

Please select v

Uploaded Document List
4 Show 10 ¢ |entries
a2 Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

Uploaded Size: 0.02 M

B Acopy of purchase order / import ok view o
order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

Note: Maximum 5 Attachment

of 5 MB Allowed (Only pdf,jpg are allowed)

18. After uploading the documents by clicking upload attachment button, click on save and next button
to reach declaration page.

@&
19. On declaration screen, user will select terms and conditions check box to accept it. User can update

“Place” field if required and then click on “Save and Next” button.

25



Directorate General of Foreign Trade Restricted Exports User Help File v3.0

User Details

(Note: If user profile are not updated. Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of

20. Details entered by the user will be Saved, Draft of the application will be created, and user will reach
to Application Summary screen.

J¥Y DIRECTORATE GENERAL OF Home  AboutDGFT~+  Services»  MyDashboard~  RegulatoryUpdates~  Learn~

Indian Trade Service ~
“== FOREIGN TRADE

onzato rTicted B EXpOrT AUThOriEazion of Rricied items

Apply For Amendment of Existing Authorisation

Last Login 04-May-2021 13:55:03

O—0—0—0—0—0—0—0—0—70

My General Application Type  Export Item Shipment Foreign Buyer/  Other Details Upload Dedlaration Application
Authorisations Information Details Details Consignee... Documents Summary
Success Message X
Your Application ARNXEXLAMENDO00526459AM22 has been saved successfully
Print Summary
My Authorisations ~
] Sno Authorization Number Authorization Status
B
= E 0151000127 Approved
@
2
General Information @
b VAHE!
21. Click on print button present in the summary page to print the application summary.
TJ N 1 ofd — |4+ AutomaticZoom v oO&ab

Amendments to Export of Restricted Items

1. My Authorisations

Authorization Number Authorization Status

0151000127 Approved

2. General Information

Mobile

” Name of
IEC Branch < " Mobile " Number
Number IEC Name Code Address City State Pincode Numlber Email Id the Nodal ofuNodaI
Petson Person

6-B
LALMANI
RADHIKA MAHARAS
' BXPORTS ghBGFL e HTRA . . - = e

22. In the application summary screen, click on proceed with payment to make payment for the application.
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fits (including issuance of an Importer Exporter Cod

e Number) in the name of our Registered / Head Office or any of

aRCMCto th

have applied to any other council, the application has been

hat | am auth

[ You have ticked the box as acceptance of declaration/ undertaking details.

Place: MAHARASHTRA Date: 04/05/2021

E Payment For Export of Restricted ltem

23. On application fee payment screen user can verify the fee details and click on “Submit” button to make the
payment against application.

° Payments made from corporate accounts require additional approval from Bank portal. it may take 1 - 7 days to reflect in the system based on when approval is given from the checker account.

Applicant Name Applicant Email Applicant Address
Amit Tibrewal [ 6-B LALMANI BLDG 2ND FL 25/31
Application Type Service Type Application Number
Restricted Export Amendments to Export of Restricted Items ARNXEXLAMENDO0S26459AM22
Service Description Fees Amount (3)
Amendments to Export of Restricted Items 200.0

Have you already paid in Miscellaneous Payment System (eMPS) / Legacy Draft Application? () Yes @ No

ABOUT US SERVICES REGULATORY LEARN CONTACT US

'DGFT Organization Structure IEC Foreign Trade Statement Application Help & FAQs Directorate General of Foreign Trade (Headquarters), Udyoz

HQ Contact Advanced TTCHS Based Import & Export Policy E-Learning Videos Bhawan, New Delhi

24. After Successful Payment, the user will be redirected to the DGFT Website and the receipt shall be displayed,
the user can also download/print the receipt.

Rdw amw
DIRECTORATE GENERAL OF AboutDGFT-  Services-  MyDashboard-  RegulatoryUpdates-  Leamn-  IndianTradeSenvice- RU  Q 03

DGFT, Udyog Bhawan, New Delhi

E-PAYMENT RECEIPT

1EC
File Number HQRXEXLAMENDOOO30825AM22
Date of Submission 20210504 04:15:57
1P Address 192.168.136.36
Firm Name RADHIKA EXPORTS
Firm Address 6-8 LALMANI BLDG 2ND FL 25/31
Service Availed Amendments to Export of Restricted Items
Mode of Signature & Mudra
PAYMENT DETAILS
Transaction Id 939349
Total Fee Amount (in INR) 200.00
Date of Submission 2021-05-04 04:15:57
Mode of Payment ONLINE
Transaction Status SUCCESS x
Transaction Complete Date 20210504 04:15:57

ASKVAHEI

v

25. The user shall receive the identity card application submission message with File number on the
screen. User will also receive email/SMS for file submission. If User clicks on OK button on
Epayment receipt, user will be redirected to Submitted applications via My Dashboard
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Your application for Amendments to Export of Restricted Items with file number
HQRXEXLAMENDO0030829AM22 has been successfully submitted to DGFT for further processing

Track Application Status ~

Type of scheme * Type of sub scheme *
P Bl [ ressesenc Fl
From Date To Date
plication Number le Number
lication Numb File Numb
Branch code RA Office
Please Select v Please Select ‘ v

S

Showing result for : Application process -> Restricted Export Application Sub process -> Amendments to Export of Restricted items File Number -
HQRXEXLAMENDO0020829AM22

Search:

File Entity RA File
= SLNo. 1. Application Number File Number Date Name Branch < Office Status Action
o
Ll
a 1 ARNXEXLAMENDOO0S26459AM22  HQRXEXLAMENDOOO30829AM22  04/05/2021 RADHIKA  001@ DGFT(HQ) In
o EXPORTS Process
fre

Showing 1to 1 of 1 entries Previous n Next O i-

26. With Action button you can perform the highlighted actions

Clear All W-

Print

Showing result for : Application process -> Restricted Export Application Sub process -> Amendments to Export of Restricted items File NUSEREESE
HQRXEXLAMENDQ0030829AM22 Attach Documents
Payment Details
Search: View Life Cyde

DSCleSign Details

File Entity RA File Transmission Details

SLNo. 1 Application Number File Number Date Name Branch Office Status
View Submitted Attachments

1 ARNXEXLAMENE 22 HQRXEXLAMI 04/05/2021 RADHIKA  001@ DGFT(HQ) In m
EXPORTS Process

2 : revious heia -
Showing 1 to 1 of 1 entries Previou: Next r-\m

To Revalidate the Restricted Export on the DGFT portal you would require:

Pre-requisites:
d) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

e) Active Firm's Bank account for entering its details in the Application and to make online payment of
the application fee
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f) Approved and issued restricted export

Then proceed with the following steps:
1. Visit the DGFT website and login in to the portal with valid credentials.

PrTTRE Con—C— LOGIN  REGISTER
Wi DIRECTORATE GENERAL OF —
%' FOREIGN TRADE

User Name (Registered Email)*:

Password™:

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

reate a new user

2. Navigate to Services > Export Management System > Licence for Restricted exports > Exports
of restricted Items > Apply for revalidation of existing application
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DIRECTORATE GENERAL OF
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Home About DGFT~ Services

Restricted Exports User Help File v3.0

Learn~ Indian Trade Service ~

My Dashboard ~

Regulatory Updates

Amit's Dashboard

ast Login 04-May-2021 13:55:03

For Your Action Notifications

No Task Available

naaecring

Export Management System

What is Export Management System

Export Management System

License for Restricted
Exports

Feedback

SERVICES

DGFT Helpdesk Service
IEC Profile Management

View [EC Related Dezalls

Advance Authorisation / DFIA

EPCG

Import Management System

Export Management Syscem

Online e-COM Application

Other Services

MEIS

Certificate Management

Quality Complaints & Trade Disputes
SHES

ROSCTL

Transport & Marketing Assistance
Certificate of Origin

Policy Relaxation Commitzee

Enforcement Cum Adjudication
Proceedings

Scrip Management

License for SCOMET
Exports

REGULATORY

Update/Modify IEC J [ My IEC J [ Manage Profile

Frequently Accessed Links

3
m SEIS Import Export Authorisation

Valid

IEC Status

0

Value of Scrips Approved

Authorisations Issued

LEARN CONTACT US

Waiting for platform twitter.com.
—_—

Restricted Exports

What is Restricted Exports?

Restricted Export

Export of Restricted Items

Items which are Restricted under the ITC(HS)
Export Policy requires a licence prior to the

importation. Application for consideration of a
licence by the Export Cell at DGFT submitted
here. May refer to the Regulatory Updates >
ITC/HS based Export Policy for policy details.

Apply:

Export of Samples or
Exhibits or Gifts or Spares
or Replacement Goods

Apply—

tion of a lice:
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Directorate General of Foreign | X | ==

Export Authorisation of Restricted Items

Apply for Export of Apply for Amendment of Apply for Revalidation of
Restricted Items Existing Authorisation Existing Authorisation

ed Exports Authonsato pplication for the amendment of approved

Feedback

3. User will reach to Draft Applications screen. All draft applications will be displayed here.

A amr weey

DIRECTORATE GENERAL OF Home About DGFT ~ Services v My Dashboard ~ Regulatory Updates ~ Learn v Indian Trade Se:
FOREIGN TRADE

Home st Export Auth R e Ex Export A& i T

Apply For Revalidation of Existing Authorisation

a5t Login 06-May-2021 11:11:49

Draft Application | Revalidation of Export of Restricted Items
Shaw 10 2 entries Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action

No data available in table

Il /102 0 t0 0 of 0 entries Previc st
L]
a  Start Fresh Application

4. In Draft Application Screen Click on “Start Fresh Application” button or click on “Proceed with
Existing Application” Button in case user already saved a draft application.

Show| 10 & |enties Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action
@ 1 ARNAPPLY00038865AM22 07/04/2021 10:39 07/04/2021 10:40
2 ARNAPPLY00038658AM22 06/04/2021 16:20 06/04/2021 18:37
3 ARNAPPLY00038562AM22 06/04/2021 13:21 06/04/2021 13:24
4 ARNAPPLY00038504AM22 06/04/2021 12:43 06/04/2021 13:08

wing 1 0 4 of 4 entries

2 Proceed With Existing Application

Start Fresh Application

SERVICES REGULATORY CONTACT US

5. When user starts a fresh application, user will be directed to my authorization page, select an

authorization and click on ,,proceed with revalidation to fields on authorization™ button.
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Auzhorisation of Restricted Iems

ome / Services / Import Export Authorisation / Restricted Exports / Export Authorisation o
Apply For Revalidation of Existing Authorisation
Last Login 06-May-2021 11:11:49
p— h— ./ ./ W/ 7 ./ 7/ ./
My General Application Export Item Shipment Foreign Buyer Other Details  Revalidation Upload Declaration Application
Authorisations  Information Type Details Details / Consigne... Details Documents Summary
My Authorisations ~
Show 10 $ entries
Select Sno Authorization Number Autharization Status
® 1 0151000127 Approved

eedbac

howing 1 to 1 of 1 entries

Proceed with Revalidation to fields on Aulhorizaﬂ@

RPPORLIT|

6. Applicant will reach General information page where the details will be auto populated. Then click

on save and next button.

Success Message
Your Application ARNXEXLAMENDO00526459AM22 has been saved successfully

General Information ~

Branch Code

IEC Number IEC Name
e — 001-6-B LALMANI BLDG 2ND FL 25/21,0R A M RD BHULESHWAR M|~
Address City State

MAHARASHTRA

I MUMBAI
Mobile Number

— ]

Mobile Number of Nodal Person

Email Id

Pincode
400059

lame of the Nodal Person @

NAME NAME

Feedback

X
Save & N

After entering all the details in Applicant Information then clicks on “Save and Next” button to reach

“Application Type“
Note: In application type page application type will be auto populated.

wkan
" p ation R . o B B = ==} = ™~ & =

v | 19218214825 508

1

° (o) o " " ) " " O
— s T~ S T~ g g
Ry Apphcanan Fxpart wem Shipmen cign Huyer  Grhe, ails  levalidanor n Ipinad Berdaranan A n
vaLion Ty DLl Dt L1, Dt DUt

° Success Message
Your ADRIICATtIoN ARNXEXLREVLDOO166700AM23 has been saved successfully

8. Click on save and next button to reach Export ltem details page.
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Freely Convertible Currency (FCC) *

Details of Items for Export v

Whether
Milking Total
Animal / Quota Total Quota
Specification Other Alloted Exhausted
ITC(HS) ITC(HS) of the than Source by Source till filing of Total FOB
sr Code Code restricted Milking of NP&K Source of Application Unit of Value (In
No. No. 1 Description items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs)
© 1 87141010 Saddles ok NA NA NA 1450 NUMBERS (NOS) 12.56,544.00
Showing 1 to 1 of 1 entries Previous n et
Grand Total FOB Value (In USD) Grand Total FOB Value (In Rs)

Grand Total FOB Value (In FCC)

2ast Restricted Items Export Details

Countries
to which ITC(HSY Soecification

9. In export details page, the Freely Convertible Currency (FCC) and the item details will be auto
populated from the authorization issued.

Ask VAHEI

Note: user cannot modify any fields in this page

10. Now click on save and next button to reach shipment details page.

Note: in shipment details page, applicant can“t edit any fields.

o—0 00006 O—"F0C—"0C—"~0O—CO——>0
7 \J \J ), 4 \J ./
My General Application Export Item Shipment Foreign Buyer Other Details  Revalidation Upload Declaration Application
Authorisations  Information Type Details Details / Consigne... Details Documents summary

Shipment Details

|

Medium Of Shipment Port of Loading/Shipment

Ship v Gwalior

Port of Discharge © Country to which item to be exported

ndia AMERICAN SAMOA X

Purpose of Export v

urpose of Export
Save & N@

Ast VAHEL

Trade

Feedback

11. Then click on save and next button to reach foreign buyer details page.

12. In foreign buyer/ consignee details page, all the details will be auto populated and user cannot edit
any fields in this page.
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Foreign Buyer Details -~

SrNo. Name |  Address City Pin Code State Country Destination of Export Mobile No.(with country code) Email Address

ok street pune 41101 mh ALBANIA ok +91897657890 i@i.com

Previous n Next
Export Order No. * Date of Export Order *

hg

04/05/2021

Consignee Details ~

SrNo. Name 1  Address City Pin Code State Country Destination of Export Mobile No.(with country code) Email Address

ok street abc 456123 ko ANGOLA gh +915678902567 i@i.com

X
Save & Né

Feedback

13. Now click on save and next button to reach other details page.

14. User will not be able to modify any filed in other details page.

In case of export by post, please furnish details of postal authorities where the parcel will be placed v

Detalls of Postal Authorities

details

In case of export of seeds, please furnish details

Detalls of seed/planting material proposed for export Whether seed/planting material proposed to be exported Is of notified H Yes, then enter Detalls
varlety
deails ok
O e no
Whether seed/planting material proposed to be exported has been Whether variety of Seed/planting material proposed to be exported Is used
produced under custom production arrangement? In India?
veo @ ne vor Q e

Any other relevant information

hny other relevant information @) ve H Yes, then enter Details *

ok

Feedback

Seve &N

15. Click on save and next button to reach ,,revalidation details™ page.

16. In revalidation details page, enter the reason for revalidation and revalidation date.

OOOOOOO@OOO

General Application Export Item Shipment  Foreign Buyer Other Details Revalidation
Authonsatlans Information Type Details Details

Upload Declaration Application
/ Consigne... Details Documents Summary

Success Message

Your Application ARNXEXLREVLD00526814AM22 has been saved successfully

Revalidation Details ~

Revalidation applied upto * Reason for Revalidation *

29/05/2021 reason

17. Click on save and next button to reach ,,Upload Documents™ page

18. In ,,Upload Documents* page attach all the required documents with remarks Note: user can attach

maximum of 5 attachments of same type.
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Attachment A

Attachment Type @ Remark

Please select v

Uploaded Document List

4 Show 10 4 entries
meas Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete
Uploaded Size - 0.02 MB Acopy of purchase order /import ok view i
Note: Maximum 5 Attachment of 5 MB Allowed (Only pdfjpg are allowed) order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)
Previous n Next

Attachment ~

Attachment Type @ Remark

Please select v

Uploaded Document List

2 Show 10 ¢ |entries
s Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete
Uploaded Size : 0.02 MB A copy of purchase order / import ok view o
Note: Maximum 5 Attachment of 5 MB Allowed (Only pdf,jpg are allowed) order from foreign buyer contract

agreement duly signed and
stamped by both the parties

(seller/purchaser)
]

19. After uploading the documents by clicking upload attachment button, click on save and next button
to reach declaration page.

Declaration

20. On declaration screen, user will select terms and conditions check box to accept it. User can update

“Place” field if required and then click on “Save and Next” button.
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undertaking and fill in the details below. *

(Note: If user pr re submitting the application by clicking on your Username > Profile in the top right corny

21. Details entered by the user will be Saved, Draft of the application will be created and user will reach to
Application Summary screen.

OOOOOOOOOOO

General Application Export Item Shipment Foreign Buyer Other Details  Revalidation Upload Declaration Application
Aulhonsalruns Information Type Details Details / Consigne... Details Documents Summary
Success Message x

Your Application ARNXEXLREVLDD0526814AM22 has been saved successfully

Print Summary

My Authorisations A

sSno Authorization Number Authorization Status

0151000127 Approved

seneral Information

IEC Number IEC Name Branch Code
0301061203 RADHIKA EXPORTS 001-6-8 2ND oA WHD
BHU W UMBAIMA RAMUMBA 400002

22. Click on print button present in the summary page to print the application summary.

Feedback

Revalidation of Export of Restricted ltems

1. My Authorisations

Authorization Number Authorization Status

0151000127 Approved

2. General Information

Mobile
o Name of
IEC Bi h > A Mobil & Numbe
Number IEC Name C:“:: Address City State Pincode Numlbeer Email Id the Nodal o;J ;{;d arl
Person P
erson
6-B
LALMANI exports.ra
BLDG mumsal | MEHARAS | 400059 NAME | NaME
2NDFL i
25/31

23. In the application summary screen, click on proceed with payment to make payment for the application.
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5. 1/ We hereby declare that | /

our Branch(s) / Unit(s) / Division(s) to any other Regional Authority.

contained in the dix

ed the list of SCOMET ite

6.1/ We hereby decla

not fall within this | to abide by the prov FTP for export of

which the item is exporte

sed to be exported.

plied for / obt:

2.94 of the HBP.
8. | hereby certify that | am authorized to ver sign this declaration as per Paragraph 9.6 of the Policy.
[ You have ticked the box as acceptance of declaration/ undertaking details.

Place: MAHARASHTRA Date: 04/05/2021

Name: Amit Tibrewal

Email : exports.radhika@rediffmail.com

Office Address : 001-6-B LALMANI BLDG 2ND FL 25/31,DR A M RD BHULESHWAR, MUMBAI MAHARASHTRA, MUMBAI, 400002,
Residential Address : MUMBAI, MUMBAI SUBURBAN, MAHARASHTRA, 400059

3 to the Schedule 2 of the ITC

ET items contained in the FTP, Schedule 2 of ITC (HS) a

Restricted Exports User Help File v3.0

We have neither obtained nor applied for such benefits (including issuance of an Importer Exporter Code Number) in the name of our Registered / Head Office or any of

d that the iter ported / proposed to be exported does

HBP, irrespective of the scheme under

ed a RCMC to the EPC which pertains to our main line of business. In case we have applied to any other council, the application has been

Payment For Export of Restricted tem

24. On application fee payment screen user can verify the fee details and click on “Submit” button to

make the payment against application.

o Payments made from corporate accounts require additional approval from Bank portal. It may take 1 - 7 days to reflect in the system based on when approval is given from the

checker account.

Applicant Name Applicant Email

A Therorl [

Application Type Service Type

Restricted Export Revalidation of Export of Restricted ltems

Service Description

Revalidation of Export of Restricted Items

ave you already paid in Miscellaneous Payment System (eMPS) / Legacy Draft Application? (| Yes @ No

Applicant Address

6-B LALMANI BLDG 2ND FL 25/31

Application Number

ARNXEXLREVLD00526814AM22

Fees Amount (3)

500.0

Feedback

25. After Successful Payment, the user will be redirected to the DGFT Website and the receipt shall be
displayed, the user can also download/print the receipt.

DGFT, Udyog Bhawan, New Delhi

E-PAYMENT RECEIPT

IEC
File Number HQRXEXLREVLD00030864AM22
Date of Submission 2021-05-06 12:11:10
IP Address 192.168.136.36
Firm Name
Firm Address _
Service Availed Revalidation of Export of Restricted Items
Mode of Signature e Mudra
PAYMENT DETAILS
Transaction Id 939394
Total Fee Amount (in INR) 500.00
Date of Submission 2021-05-06 12:11:10
Mode of Payment ONLINE
Transaction Status SUCCESS
Transaction Complete Date 2021-05-06 12:11:10

Ask VAHEI
oK Download Receipt

26. The user shall receive the identity card application submission message with File number on the
screen. User will also receive email/SMS for file submission. If User clicks on OK button on
Epayment receipt, user will be redirected to Submitted applications via My Dashboard
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Your application for Revalidation of Export of Restricted Items with file number
HQRXEXLREVLD00030864AM22 has been successfully submitted to DGFT for further processing.

Track Application Status

Type of scheme * Type of sub scheme *
Please Select v Please Select v
From Date ToDate
Application Number File Number
Branch code RA Office
Please Select v Please Select v

cem

Showing result for : Application process -> Restricted Export Application Sub process -> Revalidation of Export of Restricted Items File Number -
HQRXEXLREVLD00030864AM22

Search:

File Entity RA File
SLNo. t  Application Number File Number Date Name Branch Office Status Action

1 ARNXEXLREVLD00526814AM22  HQRXEXLREVLDOO030864AM22  06/05/2021 - 001 @ DGFT(HQ)  In Process, ‘

ASKVAHEI
previous [l Nex

Chinisitons A o A AF A mmrstins

27. With Action button you can perform the highlighted actions
I

Print

Showing result for : Application process -> Restricted Export Application Sub process -> Revalidation of Export of Restricted Items File Nu Withdraw
HQRXEXLREVLD00030864AM22 Attach Documents

Payment Details

Search:

View Life Cycle
DSC/eSign Details
e . Hie Entity/ A e Transmission Details
SI.No. 7. Application Number File Number Date Name Branch Office Status
View Submitted Attachments
1 ARNXEXLREVLD00526814AM22  HQRXEXLREVLDO0030864AM22  06/05/2021 - 001 @ DGFT(HQ) In Process Acti

Showing 110 1 of 1 entries NS

Ask VAHEI
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To Apply for Export of Samples or Exhibits Gifts Spares Replacement on the DGFT portal you

would require:

Pre-requisites:
c) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

d) Active Firm"s Bank account for entering its details in the Application and to make online payment
of the application fee

Then proceed with the following steps:
27. Visit the DGFT website and login in to the portal with valid credentials.

ey aINR weiRR e LOGIN REGISTER
DIRECTORATE GENERAL OF —
- 4 FOREIGN TRADE
User Name (Registered Email)*:

Glad to see you

Password™:

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

reate a new user

28. Navigate to Services > Export Management System > Licence for Restricted exports > Export
of Samples or Exhibits Gifts Spares Replacement > Apply for New Authorization
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DIRECTORATE GENE!
s FOREIGN TRADE

Home

Restricted Exports User Help File v3.0

About DGFT ~ Services ~ My Dashboard ~ Indian Trade Service ~

Regulat

Amit's Dashboard

Last Login 04-May-2021 13:55:03

For Your Action Notifications

No Task Available

naacerin-

Export Management System

What is Export Management System

Export Management System

License for Restricted
Exports

Feedback

SERVICES

DGFT Helpdesk Service
IEC Profile Management
View [EC Related Details
Advance Authorisation / DFIA

EPCG

Update/Modify IE ] I My IEC I [ Manage Profile

Import Managemen System

Expor: Management Syscem
Frequently Accessed Links
Online e-COM Application
Other Services

Valid

IEC Status

MEIS
Certificate Management

Quality Complaints & Trade Disputes

SEIS

0
ROSCTL Value of Scrips Approved
Transport & Marketing Assistance
Certificate of Origin

Policy Relaxation Committee
Enforcemant Cum Adjudication

Proceedings Authorisations Issued

Serip Management

ared herein are £

the

License for SCOMET
Exports

REGULATORY CONTACT US

Waiting for platform twitter.com

Directorate General of Foreign

C A& Notsecure

irea erewTe aiforea ga e e
GOVERNMENT OF INDIA  MINISTRY OF COMMERCE AND INDUSTRY

x

e

192.168.146.85:

e A% SR WEAR e
DIRECTORATE GENERAL OF
FOREIGN TRADE

T

o g
Home
Restricted Exports

What is Restricted Exports?

Restricted Export
Export of Restricted Items
tee e Re

Exhil

javascript:

Spares or Replacement Good:
may be

- =] 2
web?requestTy pplicationRH&actionVal=checkLogin Y - I = @ @ =

Sitemap | A~ A A+ | Hepline 1800-572-1550 1800-111-550 | AskVAHEI | Language =

& GOODMAN ~

About DGFT = Services My Dashboard ~ Regulatory Updates ~ Learn ~ Indian Trade Service Yot

a

Export of Samples or

its or Gifts or Spares

or Replacement Goods

For Export of Samples or Exhibits or Gifts or

. an application
ade to DGFT from here.

Apply

Ask VAHE!
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Export of Samples or Exhibits Gifts Spares Replacement

Export of Samples or Exhibits Gifts Spares Replacement

For Export of Samples or Exhibits or Gifts or Spares or Replacement Goods, an application may be made to DGFT from here

Export of Samples or Exhibits Gifts Spares Replacement

Apply for Export of Apply for Amendment of Apply for Revalidation of
Samples or Exhibits or Gifts Export of Samples or Export of Samples or

or Spares or Replacement Exhibits or Gifts or Spares Exhibits or Gifts or Spares
Goods or Replacement Goods or Replacement

Application for the revalidation of Export of

For Export ¢

Spares or Repla

may be made to DGFT from here.

29. User will reach to Draft Applications screen. All draft applications will be displayed here.

fadm amr wgiheeT
DIRECTORATE GENERAL OF Home About DGFT ~ Services ~ My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ¥ RTI Q 33
FOREIGN TRADE

Export of Samples or Exhibits Gifts Spares Replacement

Last Login 06-May-2021 13:05:57

Draft Application | Apply for Export of Samples or Exhibits or Gifts or Spares or Replacement Goods Authorisation

Show 10 & entries Search:

Select S.No. ¢ Application Number Created On Created By Last Updated On Last Updated By Action

No data avallable In table

ing O to 0 of 0 entries

Start Fresh Application

30. In Draft Application screen Click on “Start Fresh Application” button or click on “Proceed with Existing
Application” Button in case user already saved a draft application.

Show| 10 & |entries Search

Select S.No. * Application Number Created On Created By Last Updated On Last Updated By Action

@

®

1 ARNAPPLY00038865AM22 07/04/2021 10:39 07/04/2021 10:40

2 ARNAPPLY00038658AM22 06/04/2021 16:20 06/04/2021 18:37
E ARNAPPLY00038562AM22 06/04/2021 13:21 06/04/2021 13:24
4 ARNAPPLY00038504AM22 06/04/2021 12:43 06/04/2021 13:08

wing 1 10 4 of 4 entries

Start Fresh Application

2 Proceed With Existing Application Q

SERVICES REGULATORY CONTACT US

31. On General Information screen.
c) Select the Branch code the all the information related to Branch code will we auto populated
d) Fill the name of nodal person and mobile number of nodal person

e) Tick the RCMC details required
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© O O O O
\J \J \J
General Information Export Item Details Upload Documents Declaration Application
Summary

General Information

|

IEC Number IEC Name Branch Code *

[ | [ | 001-6-B LALMANI BLDG 2ND FL 25/31,DR A M RD BHULESHWA|
Address City State

6-B LALMANI BLDG 2ND FL 25/31 MUMBAI MAHARASHTRA
Pincode Mobile Number Email Id

e — EEE——

Name of the Nodal Person* @ Mobile Number of Nodal Person®

i ‘EE—

Feedback

RCMC Details

Clear All
RCMC Details v

Show 10 &  entries

RCMC Date of Validity
Number issuance Period Issuing Authority Products for which registered

WR/297 23/03/2021 31/03/2023 Federation of Indian RICE,PHARMACEUTICALS,CEMENT,TOOTH PASTE,COSMETIC,WASHING POWDER, SOAP,SAFETY
/2018-2019 Export Organisations MATCHES, TYRES , TUBES,MATCH BOXES, TOWELS,SAREES,FABRICS, MADE UPS,BLANKET, TURKISH

(FIEO) TOWELS,PLASTIC ROPES, TILES,ST AND OTHERS

previous [l Next
Clear Al Save & Next

32. After entering all the details in Applicant Information then clicks on “Save and Next” button to reach
,»Export Item Details"

G O, O O O
7 \J \J
General Information [Export Item Details} Upload Documents Declaration Application
Summary

Freely Convertible Currency (FCC) *

Please Select s

Details of Items for Export Add Manually Bulk Upload Download Sample Excel 4

ITC(HS) Code No. * ITC(HS) Code Description Technical Specification of items to be exported under the

certificate *
Search ITC Code e.g 741

Quantity * Unit of Measurement * Total FOB Value (In Rs) *

Please Select *

Currency Exchange Rate : FCC to INR Total FOB Value(In FCC) Currency Exchange Rate : USD to INR

Total FOB Value(In USD)

Feedback

33. In export details page, select the Freely Convertible Currency (FCC) based on which fcc of the items
added will be calculated.

34. Now you can add the ,,item for export™ manually or bulk upload then the items will be added to the
table.

a.a.For adding the items manually, fill the Item details under the Details of items export section and click
on add button
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Freely Convertible Currency (FCC) *

Swiss Franc v
Details of items for Export Add Manuaily Bulk Upload Download Sample Excel o
ITC{HS) Code No. * ITC{HS) Code Description Specification of the restricted items *
87141010, Saddles Saddies ok
Quantity *
Unit of Measurement * Total FOB Value (InRs) * Currency Exchange Rate : FCC to INR
v 1256544 1 Swiss Franc =79.9 INR
Total FOE Value(in FCC) Currency Exchange Rate : USD to INR Total FOB Value{in USD)
15726.45 1USD = 74.45 INR 16877.68
- Add Export Details
o
a
bl Whether
H Milking Total
Animal / Quota Total Quota Total )
Specification Other Alloted Exhausted FOB
ITC(HS) ITC(HS) ofthe than Source by Source till filing of Value
Sr Code Code restricted Milking of NP&K Source of Application Unit of (in Ask VAHEI
inn itome Animal Fortilizor fin ATV Ounta fin MTY Ouantity Meacirement R dit/Nolote

a.b.Now to add the items through bulk upload. First download the sample excel, the click on bulk upload
button then upload the modified excel sheet.

Track Application Status -~

Type of scheme * Type of sub scheme *

Please Select v Please Select v
From Date To Date
Application Number File Number
Branch code RA Office
Please Select v Please Select

Showing result for : Application process -> Restricted Export Application Sub process -> Amendments to Export of Restricted Items File Number -

HQRXEXLAMENDOO030829AM22

Search:
File Entity RA File

- SLNo. 1 Application Number File Number Date Name Branch < Office Status Action
o
Ll
=] 1 ARNXEXLAMENDO0526459AM22  HQRXEXLAMENDOOO30829AM22  04/05/2021 RADHIKA  001@ DGFT(HQ)  In
e EXPORTS Process
fre

Showing 1 to 1 of 1 entries B

Detal o tems for Export AcManualy  BulkUpload  DownloadSamplecel

] Upload
Add Attachment

Choose Fileto Upload *

Maximum 1 attachment of S MB allowed

& formats are alloved
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35.

36.

37.

38.

Whether
Milking Total Total
Animal / Quota Quota
Specification Other Alloted Exhausted Total
ITC(HS) ITC(HS) of the than Source by Source till filing of FOB
Sr Code Code restricted Milking of NP&K Source of Application Unit of Value (In
No. No. ip Description items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs) Edit/Delete
© 1 87141010 Saddles ok NA NA NA 145 NUMBERS (NOS) 12,56,544.00 &'/
Grand Total FOB Value (In USD) Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)
16,877.68 12,56,544.00 15,726.45
Whether
Milking Total Total
Animal / Quota Quota
Specification Other Alloted Exhausted Total
ITC(HS) ITC(HS) of the than Source by Source till filing of FOB
Sr Code Code restricted Milking of NP&K Source of Application Unit of Value (In
No. No. 1. Description items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs) Edit/Delete
© 1 87141010 Saddles ok NA NA NA 145 NUMBERS (NOS) 12,56,544.00 /1
Grand Total FOB Value (In USD) Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)
16,877.68 12,56,544.00 15,726.45

Now under the “purpose of exports" section fill the fill the purpose of export and then click on save and next
button.

Grand Total FOB Value (In USD) Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)

Purpose of Exports

Purpase of Export Description (including clarifications, if any) *

Now click on save and next button to reach upload page.

& & © O O

General Information Export Item Details Upload Documents Declaration Application
Summary
Upload Documents ~
Attachment Type Remark

Please select

Uploaded Document List

P Show 10 4 entries
o Click or Drag and Drop file o upload

Attachment Type Remark View/Add More Attachments Delete

VB No data available in table

Previous Next

Feedback

Ask VAHEI

aearn | IR

Click on save and next button to reach ,,Upload Documents® page
In ,,Upload Documents® page attach all the required documents with remarks Note: user can attach

maximum of 5 attachments of same type.

Restricted Exports User Help File v3.0
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Attachment -~

Attachment Type @ Remark

Uploaded Document List
Show 10 & entries

L. Clic or Drag and Drop file to upioad

Attachment Type Remark View/Add More Attachments Delete

No data available in table

No. File Name Action

1 document(5).pdf &

3

[~ Gear i | .

Attachment

|

Attachment Type @ Remark

Please select %

Uploaded Document List

Show 10 & entries

L. Ciick or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

A copy of purchase order / import ok view i}
order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

39. After uploading the documents by clicking upload attachment button, click on save and next button to reach
declaration page.

Declaration

40. On declaration screen, user will select terms and conditions check box to accept it. User can update

“Place” field if required and then click on “Save and Next” button.
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[ Tick the box as scceptance of declaration/ undertaking and fill in the details below. *

Place” Date”
raT|

User Details

(Note: If user profile are not updated, Please update your logged in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Neme 0
Emsil 0
esidential Address 0 A VADABA! AT, 382213

v
e | IR

41. Details entered by the user will be Saved, Draft of the application will be created and user will reach
to Application Summary screen.

o © © © ©

General Information Export Item Details Upload Documents Declaration Application
Summary

Success Message x
Your Application ARNXEXLAPPLY00604864AM22 has been saved successfully

Applicant Information -~

General Information

IEC Number IEC Name Branch Code
O B | 001-6- DG 2ND FL 25/31,DR
BHULESH UMBAILMAHARASHTRA M
- Address City State
o
o E— MUMBAI MAHARASHTRA
a
°
9 Pincode Mobile Number Email Id
L 400002 [ =
Name of the Nodal Person Mobile Number of Nodal Person
hsakjas P Ask VAHEI

42. Click on print button present in the summary page to print the application summary.

Apply for Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

General Information

Mobile
" Name of
IEC Branch = = Mobile . Number
Number IEC Name Code Address City State Pincode Number Email Id gle Nodal of Nodal
ELon Person
0f
2
2 6B

LALMANI
BLDG mumsal | MEHARAS | 400002 nsakias | 7
NDFL
25131

RCMC Details
Date of i Validi
RCMC Number | Issue of | 'SSUing alidity | pyoducts for which registered
Authority Period
RCMC
[ PIAE RUADAMAACI ITIA AL © ACACAIT TAATU NAGTE AACKASTIA IWACLIN A

43. In the application summary screen, click on proceed with payment to make payment for the application.
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e to abide by the provisi

ed to be exported

which pertains to our main line of business. In case we have applied to any other council, the application has been

8. | hereby certify that | am authorized to ver r Paragraph 9.6 of the Policy.

[ You have ticked the box as acceptance of declaration/ undertaking details.

Place: MAHARASHTRA

Name: Amit Tibrewal

Email :

Office Addre:

Residential Address: MUMB

E Payment For Export of Restricted ltem

44. On application fee payment screen user can verify the fee details and click on “Submit” button to make the
payment against application.

Applicant Name Applicant Email Applicant Address
Amit Tibrewal [ 6-8 LALMANI BLDG 2ND FL 25/31
Application Type Service Type Application Number
Restricted Export Apply for Export of Samples or Exhibits or Gifts or Spares or Repla¢ ARNXEXLAPPLY00604864AM22
Service Description Fees Amount (3)
Apply for Export of Samples or Exhibits or Gifts or Spares or Replacement Goods 1000.0

ave you already paid in Miscellaneous Payment System (eMPS) / Legacy Draft Application? ( ) Yes @ No

eedback

45. After Successful Payment, the user will be redirected to the DGFT Website and the receipt shall be displayed,
the user can also download/print the receipt.

e G ome out DGFT ~ Dashboard > Regulatory Updates -

DGFT, Udyoy

E-PAYMENT RECEIPT

1EC
P I
Date of Submission 2021-05-12 12:38:21
1P Address 192.168.136.36
Firm Name RADHIKA EXPORTS
Firm Address 68 LALMANI BLDG 2ND FL 25/31
Service Availed Apply for Export of Samples or Exhibits or Gifts or Spares or Replacement Goods
Mode of Signature Digital Signature
PAYMENT DETAILS
Transaction Id 556408
Total Fee Amount (in INR) 1000.00
Date of Submission 2021-05-12 12:3821
Mode of Payment ONLINE
Transaction Status SUCCESS
Transaction Complete Date 2021-05-12 123821

E

46. The user shall receive the identity card application submission message with File number on the
screen. User will also receive email/SMS for file submission. If User clicks on OK button on
Epayment receipt, user will be redirected to Submitted applications via My Dashboard
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Your application for Apply for Export of Samples or Exhibits or Gifts or Spares or Replacement
Goods with file number HQRXEXLAPPLY00035324AM22 has been successfully submitted to DGFT for
further processing.

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Samples or Exhibits or Gifts or Spares or
Replacement Goods Authorisation File Number - HQRXEXLAPPLY00035324AM22

Search:
File Entity RA File
SL.No. t  Application Number File Number Date Name Branch Office Status Action
1 ARNXEXLAPPLY00604864AM22  HQRXEXLAPPLY00035324AM22  12/05/2021  RADHIKA 0010 DGFT(HQ)  In
EXPORTS Process
Showing 1 to 1 of 1 entries Frevibes n oz

47. With Action button you can perform the highlighted actions

Withdraw

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Samples or Exhibits or Gifts orjiiesEEEES
Replacement Goods Authorisation File Number - HQRXEXLAPPLY00035324AM22 Payment Details

View Life Cycle
Search: DSCleSign Details

Transmission Details
File Entity RA File

Make a Copy
SLNo. t  Application Number File Number Date Name Branch Office Status
View Submitted Attachments
1 ARNXEXLAPPLYO0G04864AM22  HQRXEXLAPPLY00035324AM22  12/05/2021  RADHIKA 0010 DGFT(HQ)  In
EXPORTS Process
Showing 1 to 1 of 1 entries Previous n Next

To Amend the Exports of sample or exhibits gifts spares replacement on the DGFT portal you
would require:
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Pre-requisites:
g) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

h) Active Firm*s Bank account for entering its details in the Application and to make online payment
of the application fee

i) Approved and issued Exports of sample or exhibits gifts spares replacement

Then proceed with the following steps:
27. Visit the DGFT website and login in to the portal with valid credentials.

S e e e LOGIN  REGISTER
“ﬂﬂ DIRECTORATE GENERAL OF EEE ]
0%} FOREIGN TRADE
wmeh
User Name (Registered Email)*:

Glad to see you

Password*:

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

28. Navigate to Services > Export Management System > Licence for Restricted exports > Exports of
restricted Items > Apply for amendment of existing application

49



Directorate General of Foreign Trade

» R AR TRGIRT
DIRECTORATE GENERAL OF Home
“== FOREIGN TRADE

About DGFT ~ Services ~

Restricted Exports User Help File v3.0

My Dashboard ~ Indian Trade Service ¥

Regulatory Updates ~ Learn~

DGFT Helpdesk Service

== IEC Profile Management
Amit's Dashboard

Last Login 04-May-2021 13:55:03

View |EC Related Details

Advance Authorisation / DFIA

EPCG

For Your Action Notifications vt Ve Sy
Expor: Management System

No Task Available Online e-COM Application

Other Services

MEIS

Certificate Management

Quality Complaints & Trade Disputes

SEIS

ROSCTL

Transport & Marketing Assistance

Certificate of Origin

Policy Relaxation Committee

Enforcement Cum Adjudication

Scrip Management

naacerin-

Export Management System

What is Export Management System

Export Management System

License for Restricted
Exports

Feedback

SERVICES

License for SCOMET
Exports

REGULATORY

Update/Moaify IEC ] l My IEC I [ Manage Profile

Frequently Accessed Links

B
£3 B e

Search Norms

Valid

IEC Status

0

Value of Scrips Approved

Authorisation:

CONTACT US

Waiting for platform twitter.com
—_—

Restricted Exports

What is Restricted Exports?

Restricted Export

Export of Restricted Items

Items which are Restricted under the ITC(HS)
Export Policy requires a licence prior to the
importation. Application for consideration of a
licence by the Export Cell at DGFT submitted
here. May refer to the Regulatory Updates >

ITC/HS based Export Policy for policy details.

Apply:

cence prior

Export of Samples or
Exhibits or Gifts or Spares
or Replacement Goods

r Exhibits or
Goods, an af

may be made to rom here.

Apply—

submitted here. Ma;
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Export of Samples or Exhibits Gifts Spares Replacement

Apply for Export of Apply for Amendment of Apply for Revalidation of

Samples or Exhibits or Gifts Export of Samples or Export of Samples or

or Spares or Replacement Exhibits or Gifts or Spares Exhibits or Gifts or Spares
or Replacement Goods or Replacement

Application for the amendment of Export of
Samples or Exhibits or Gifts or Spares or
Replacement Goods to be submitted here.

Apply = Apply

29. User will reach to Draft Applications screen. All draft applications will be displayed here.

Export of Samples or Exhibits Gifts Spares Replacement

Last Login 13-May-2021 13:17:07

Draft Application | Amendments to Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

Show 10 4 entries Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action
¥ biumescsis  MeGonEd
Showing 1 to 1 of 1 entries evious [ nex

< Proceed With Existing Application

30. In Draft Application screen Click on “Start Fresh Application” button or click on “Proceed with
Existing Application” Button in case user already saved a draft application.

31. When user starts a fresh application, user will be directed to my authorization page, select an

authorization and click on ,,proceed with amendment to fields on authorization® button.

Home / Services / Import Export Authorisation1 / Restricted E:

Export of Samples or Exhibits Gifts Spares Replacement
Last Login 13-May-2021 13:17:07

© O O O O O
./ ./ W/ \J

My Authorisations General Information Export Item Details Upload Documents Declaration Application

Summary

My Authorisations ~

Show 10 % entries

Select Sno Authorization Number Authorization Status
~x Je 1 0151000163 Approved
o
o
_-g bhowing 1 to 1 of 1 entries prencls n Nexx
]
(]
L

Proceed with Amendment to fields on Authorizat) e

32. Applicant will reach General information page where the details will be auto populated. Then click
on save and next button.
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[ 0G) O O O O
7 A A p—
My Authorisations General Information Export Item Details Upload Documents Declaration Application
Summary
Success Message X

Your Application ARNXEXLAMENDO0604993AM22 has been saved successfully

General Information ~

1EC Number IEC Name Branch Code
Address City State

6-B LALMANI BLDG 2ND FL 25/31 MuUMBAI MAHARASHTRA
Pincode Mobile Number Email Id
Name of the Nodal Person @ Mobile Number of Nodal Person

heskias +517892456780

X
U
o

2

o
o
[

[

CMC Details

33. Click on save and next button to reach Export Item details page.
& O © O

My Authorisations General Information Export ftem Desails Upioad Documents Declaration Application
Summary

Q
O

Freely Convertible Currency (FCC) *

Singapare Dalla v

Details of Items for Export

ITC(HS) Cade No. * ITC{HS) Cade Description Technical Specification of items ta be exparted under the cortificats *

Saareh ITC Coda o g 741

Quantity * Tatal FOR Valus (In Rs) *
Currency Exchange Rate :FCC 1o INR Toeal FOB Value(in FEC) Currency Exchange Rate : USD ta INR
Taral FOR Value(ln USD)
| Technical Specification of Currency Tatal FOB Currency Total FOB
S s ITCIHS) ITCIHS) Code items to be exported under Unitof Total FOB Exchange Rate : Value (in Exchange Rate : Value(in
Na. CodeNo. [ Description the certificate Quantity Measurement Value (In Rs) FCC ta INR FCC) USD to INR usD) Edit/Delete
1 54074113 Nylon tafetta ighjlc 84512 DOZEN (DOZ) 53,45,644.00 1Singapore Dollar ~ 96,578.93 1 USD = 74.4518R 71,301 80 F a
-55.35 INR

Ask VAHEI

34. In export details page, the Freely Convertible Currency (FCC) and the item details will be auto
populated from the authorization issued.

Note: user can modify the fcc and the details of item for export section but user cannot modify
the purpose of export.

35. Now you can add the ,,item for export™ manually or bulk upload then the items will be added to the
table.

a. For adding the items manually, fill the Item details under the Details of items export section and click
on add button
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Freely Convertibie Currency (FCC) *

Swiss Franc

Details of items for Export

Add Manually  Bulk Upload  Download Sample Excel v

ITC(HS) Code No. * ITC(HS) Code Description Specification of the restricted items *

87141010, Saddles Saddles ok

Quantity *

Unit of Measurement * Total FOB Value (In Rs) * Currency Exchange Rate : FCC to INR

NUMBERS (NOS)

v 1256544 1 Swdss Franc =79.5 INR
Total FOB Value(in FCC) Currency Exchange Rate : USD to INR Total FOB Value(in USD)
2645 1USD = 7445 INR 16877.68
T Add Export Details
@
a
o Whether
: Milking Total
& Animal / Quota Total Quota Total
Specification Other Alloted Exhausted FOB
ITC(HS) ITC(HS) of the than Source by Source till filing of Value
Sr Code Code restricted Milking of NP&K Source of Application Unit of (In Ask VAHEI

itame Animal Fortilizar fin AT Ounta fin MTY Ouiantity Maaciramant Rel FditMalate

b. Now to add the items thromlﬂlgh bulk upload. First download the sample excel, the click on bulk upload
button then upload the modified excel sheet.
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Track Application Status

Type of scheme *

Please Select

From Date

Application Number

Branch code

Please Select

Showing result fol

Type of sub scheme *

v Please Select

To Date

File Number

RA Office

v Please Select

pplication process -> Restricted Export Application Sub process -> Amendments to Export of Restricted Items File Number -

HQRXEXLAMENDO0030829AM22

Search:
File Entity RA File
X SLNo. 1 Application Number File Number Date Name Branch Office Status Action
o
2 1 ARNXEXLAMENDO0S26459AM22  HQRXEXLAMENDOOO30829AM22  04/05/2021 RADHIKA 0016 DGFT(HQ)  In
z EXPORTS Process
P

Showing 1 to 1 of 1 entries

Detals of tems for Export

&)

Dovinload Sample Excel

Add Manually - Bulk Upload

E—

Add Attachment

Upload

Choose File to Upload *

Maximum 1 attachment of S M allowed

Only s s fors

ITC(HS) ITC(HS)
Sr Code Code
No. No. 1 Description
© 1 87141010  Saddles

Grand Total FOB Value (In USD)

16,877.68
ITC(HS) ITC(HS)
Sr Code Code
No. No. 1 Description
LR 87141010  Saddles

Grand Total FOB Value (In USD)

16.877.

re dllowed

Whether
Milking Total Total
Animal / Quota Quota
Specification Other Alloted Exhausted Total
of the than Source by Source till filing of FOB
restricted Milking of NP&K Source of Application Unit of Value (In
items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs) Edit/Delete
ok NA NA NA 145 NUMBERS (NOS) 12,56,544.00 /10
Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)
12,56,544.00 15,726.45
Whether
Milking Total Total
Animal / Quota Quota
Specification Other Alloted Exhausted Total
of the than Source by Source till filing of FOB
restricted Milking of NP&K Source of Application Unit of value (In
items Animal Fertilizer (in MT) Quota (in MT) Quantity Measurement Rs) Edit/Delete
ok NA NA NA 145 NUMBERS (NOS)  12,56,544.00 4*/f)
Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)
12.56544.00 1572645

36. Click on save and next button to reach ,,Upload Documents™ page

37. In ,,Upload Documents™ page attach all the required documents with remarks Note: user can attach

maximum of 5 attachments of same type.
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Attachment A

Attachment Type @ Remark

Please select v

Uploaded Document List

4 Show 10 4 entries
meas Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete
A copy of purchase order /import ok view i
order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

Previous n Next
Attachment i~

Attachment Type @ Remark

Please select v

Uploaded Document List

2 Show 10 ¢ |entries
s Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

A copy of purchase order / import ok view o
order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

nt of 5 MB Allowed (Only pdfjpg are allowed)

38. After uploading the documents by clicking upload attachment button, click on save and next button to reach
declaration page.

&)
39. On declaration screen, user will select terms and conditions check box to accept it. User can update “Place”

field if required and then click on “Save and Next” button.
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o~ Directorate General of Foreign 1t X | ¥ Directorate General of Foreign 7 X | o - N x|

€ C A Notsecure | 192.168.146.85:8080/STG_CP/web?requestType=ApplicationRH&actionVal=checkLogin - Qa % O :

User Details

(Note: If user profile are not updated, Please update your logsed in user profile before submitting the application by clicking on your Username > Profile in the top right corner of website.)

Designation 0

Mobile ©: 976

5:56 PM
4/7/2021

~ 5@l

40. Details entered by the user will be Saved, Draft of the application will be created and user will reach to
Application Summary screen.

@ © @ & & ©

My Authorisations General Information Export Item Details Upload Documents Declaration Application
Summary

Print Summary

My Authorisations ~

Sno Authorization Number Authorization Status

1 0151000163 Approved

Applicant Information

General Information
o IEC Number IEC Name Branch Code

|

1061203 s

BHULESHWAR MUMBAI,MAHARASHTRA, MUMBAI, 400002,

Address City State

6-B LALMANI BLDG 2ND FL 25/31 MUMBAI MAHARASHTRA ASKVAHE!

41. Click on print button present in the summary page to print the application summary.

Amendments to Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

My Authorisations
Authorization Number Authorization Status
0151000163 Approved

General Information

Mobile

. Name of
IEC Branch : " Mobile . Number
Number IEC Name | ~ 40 Address | City State Pincode Number Email Id gl:rano:al of Nodal
Person

001-6-8

LALMANI
BLDG

MDFL |,
25/310R ;
MAHARAS
MumBal [ MEEIRRAS | 490059

42. In the application summary screen, click on proceed with payment to make payment for the application.
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irrespective of the scheme under which the item is exported / proposed to be exported

7.1/ We solemnly d

clare that | / We have applied for / obta

d a RCMC to the EPC pertains to our main line of business. In case we have applied to any other council, the

application has been made within the purv

w of the provisions of Para 2.94 of the HBP

8. | hereby certify that | am authorized to verify and sign this declaration as per Paragraph 9.6 of the Policy.
B You have ticked the box as acceptance of declaration/ undertaking details.

Place: ok

Date
Name: Amit Tibrewal Designation : Partner
Email : exports.radhika@rediffmail.com Mobile : 7869276876
Office Address :  6-B LALMANI BLDG 2ND FL 25/31
Residential Address: MUMBAI, MUMBAI SUBURBAN, MAHARASHTRA, 400059

Payment for Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

43. On application fee payment screen user can verify the fee details and click on “Submit” button to make the
payment against application.

o Payments made from corporate accounts require additional approval from Bank portal. It may take 1 - 7 days to reflect in the system based on when approval is given from the
checker account.

Applicant Name Applicant Email Applicant Address

Amit Tibrewal

e 6-B LALMANI BLDG 2ND FL 25/31
Application Type Service Type Application Number
Restricted Export Apply for Amendment of Export of Samples or Exhibits or Gifts or ¢ ARNXEXLAMENDOO604993AM22

Service Description Fees Amount (%)

Amendments to Export of Samples or Exhibits or Gifts or Spares or Replacement Goods 200.0

ave you already paid in Miscellaneous Payment System (eMPS) / Legacy Draft Application? () Yes @ No

Feedback

44. After Successful Payment, the user will be redirected to the DGFT Website and the receipt shall be displayed,
the user can also download/print the receipt.

DGFT, Udyog Bhawan, New Delhi

E-PAYMENT RECEIPT

IEC
File Number

Date of Submission 2021-05-1301:30:14

1P Address 192.168.136.36

Firm Name RADHIKA EXPORTS

Firm Address 68 LALMANI BLDG 2ND FL 25/31

Service Availed ‘Apply for Amendment of Export of Samples or Exhibits or Gifts or Spares or Replacement Goods
Mode of Signature Digital Signature

PAYMENT DETAILS

Transaction Id 556452

Total Fee Amount (in INR) 200.00

Date of Submission 2021-05-1301:30:14

Mode of Payment ONLINE

Transaction Status SUCCESS

Transaction Complete Date 2021-05-1301:30:14

E o

45. The user shall receive the identity card application submission message with File number on the
screen. User will also receive email/SMS for file submission. If User clicks on OK button on
Epayment receipt, user will be redirected to Submitted applications via My Dashboard
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Your application for Apply for Amendment of Export of Samples or Exhibits or Gifts or Spares or
Replacement Goods with file number HQRXEXLAMEND00035343AM22 has been successfully
submitted to DGFT for further processing.

Feedback

Showing result for : Application process -> Restricted Export Application Sub process -> Amendments to Export of Samples or Exhibits or Gifts or
Spares or Replacement Goods File Number - HQRXEXLAMENDO0035343AM22

Search:
File Entity RA File
SL.No. 1. Application Number File Number Date Name Branch Office Status Action
1 ARNXEXLAMENDOQ0604993AM22  HQRXEXLAMENDOO0035343AM22  13/05/2021 RADHIKA 0010 DGFT(HQ) in
EXPORTS Process
Showing 1 to 1 of 1 entries Frenais n Nex:

46. With Action button you can perform the highlighted actions

Print

Showing result for : Application process -> Restricted Export Application Sub process -> Amendments to Export of Samples or Exhibits or [EEEEN

Spares or Replacement Goods File Number - HQRXEXLAMENDO0035343AM22

Attach Documents

Payment Details

Search: View Life Cycle
DSC/eSign Details
o " Hile EQuLy A Fie Transmission Details

SLNo. 1 Application Number File Number Date Name Branch Office Status

View Submitced Atachments
1 ARNXEXLAMENDO0G04993AM22  HQRXEXLAMENDO0035343AM22  13/05/2021 RADHIKA  001@ DGFT(HQ)  In

EXPORTS Process
S Showing 1 to 1 of 1 entries Preyions n Nese
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To Revalidate the Exports of sample or exhibits gifts spares replacement on the DGFT portal you
would require:

Pre-requisites:
j) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

k) Active Firm's Bank account for entering its details in the Application and to make online payment of
the application fee

I) Approved and issued Exports of sample or exhibits gifts spares replacement

Then proceed with the following steps:
47. Visit the DGFT website and login into the portal with valid credentials.

% fade R HERREE LOGIN REGISTER
DIRECTORATE GENERAL OF T —

User Name (Registered Email)*:

Password*:

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

reate a new user

48. Navigate to Services > Export Management System > Licence for Restricted exports > Exports
of sample or exhibits gifts spares replacement > Apply for Revalidate of existing application
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==t FOREIGN TRADE
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My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ¥

DGFT Helpdesk Service

IEC Profile Management
Amit's Dashboard

Last Login 04-May-2021 13:55:03

View |EC Related Details

Advance Authorisation / DFIA

: = . EPCG

For Your Action Notifications Foport Maregsimars Syasm
Expor: Management Syscem

No Task Available Online e-COM Application

Other Services

MEIS

Certificate Management

Quality Complaints & Trade Disputes

SEIS

ROSCTL

Transport & Marketing Assistance

Certificate of Origin

Policy Relaxation Committee

Enforcement Cum Adjudication
Proceedings

Scrip Management

naacerin-

Export Management System

What is Export Management System

Export Management System

License for SCOMET
Exports

License for Restricted
Exports

Feedback

SERVICES REGULATORY

Update/Moaify IEC ] [ My IEC I [ Manage Profile

Frequently Accessed Links

Valid

IEC Status

0

Value of Scrips App

Authorisations Is:

rictions ma;

vered herein ara Ex

gh the modu

CONTACT US

Waiting for platferm twitter.com

Restricted Exports

What is Restricted Exports?

Restricted Export

Export of Restricted Items

Items which are Restricted under the ITC(HS)
Export Policy requires a licence prior to the

Export of Samples or
Exhibits or Gifts or Spares
ds

importation. Application for consideration of a
licence by the Export Cell at DGFT submitted
here. May refer to the Regulatory Updates >

ITC/HS based Export Policy for policy details.

Apply Apply—

consideration of a licet
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Export of Samples or Exhibits Gifts Spares Replacement

Apply for Export of Apply for Amendment of Apply for Revalidation of
Samples or Exhibits or Gifts Export of Samples or Export of Samples or

or Spares or Replacement Exhibits or Gifts or Spares Exhibits or Gifts or Spares
or Replacement Goods or Replacement

on of Export of

Application for the amendment of Export of
Samples or Exhibits or Gifts or Spares or

Replacement Goods to be submitted here.

Apply = Apply Apply =

ications screen. All draft applications will be displayed here.

d

Home / Services / Import Authorisation / Rests

49. User will reach to Draft Appl

Export of Samples or Exhibits Gifts Spares Replacement
Last Login 13-May-2021 13:17:07

Draft Application | Revalidation of Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

Show 10 % |entries Search:
Select S.No. 1 Application Number Created On Created By Last Updated On Last Updated By Action
® 1 ARNXEXLREVLDOO436110AM22  30/04/202113:04 (S EEESSSSSSSSSSSSSSSSSS——— T
Showing 1 to 1 of 1 entries Previous n Nexr

Start Fresh Application = Proceed With Existing Application

50. In Draft Application Screen Click on “Start Fresh Application” button or click on “Proceed with Existing
Application” Button in case user already saved a draft application.

51. When user starts a fresh application, user will be directed to my authorization page, select an authorization
and click on ,proceed with amendment to fields on authorization" button.

@ . ) /g { ) ) ( )
N \— \J \J ./
My Authorisations General Information Export Item Details Revalidation Details Upload Documents Declaration Application
Summary
My Authorisations -~
Show 10 & | enuies
Select Sno Authorization Number Authorization Status
® 1 0151000163 Approved
Showing 1 to 1 of 1 entries prevous [ new

! Proceed with Revalidation to fields on Authorization

52. Applicant will reach General information page where the details will be auto-populated. Then click
on save and next button.

7 J \J J U
My Authorisations General Information Export Item Details Revalidation Details Upload Documents Declaration Application
Summary
General Information -
1EC Number 1EC Name Branch Code
Address City State
68 LALMANI BLDG 2ND FL 25/31 MUMBAI MAHARASHTRA
Pincode Mobile Number Email Id
El
Name of the Nodal Person @ Mobile Number of Nodal Person

CMC Details

53. Click on save and next button to reach Export Item details page.
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o © © O O O O
s S - L
My Authorisations General Information Export ltem Details Revalidation Details Upload Documents Declaration Application
Summary

Freely Convertible Currency (FCC) *

Singapore Dollar ~

Details of Items for Export

Technical Specification Currency Tatal FOB Currency Total FOB

sr ITC(HS) ITC[HS) Code of items to be exported Unit of Total FOB Exchange Rate value (in Exchange Rate: value(in

No. Code No. * Description under the certificate Quantity Measurement Value (In Rs) . FCC to INR FcC) USD to INR usp)

1 54074113 Nylon tafetta kghjk 645.12 DOZEN (DOZ) 53.45,644.00 1 Singapore Dollar 96,578.93 1USD = 74.45 INR 71,801.80

=55.35INR

Showing 110 1 of 1 entries prevous [ vex
Grand Tatal FOB Value [In USD) Grand Total FOB Value (In Rs) Grand Total FOB Value (In FCC)

718018 5345644 96578.93

urpose of Exports

Purpose of Export Deseription {including clarifications, if any)

ok

54. In export details page, applicant cannot modify any field values

55. Click on save and next button to reach revalidation page

@ © © © O O O

My Authorisations General Information Export Item Details Revalidation Details Upload Documents Declaration Application
Summary

Success Message X
Your Application ARNXEXLREVLD00604994AM22 has been saved successfully

Revalidation Details

|

Revalidation applied upto * Reason for Revalidation *

E -_Clear Al Save & Next

56. Enter the revalidation applied up to date and reason for revalidation

@ © © © O O O
7 J J
My Authorisations General Information Export Item Details Revalidation Details Upload Documents Declaration Application
Summary

° Success Message X

Your Application ARNXEXLREVLD00604994AM22 has been saved successfully

Revalidation Details <

Revalidation applied upto * Reason for Revalidation *

29/05/2021 oq

—

57. Click on save and next button to reach “Upload Documents™ page
58. In ,,Upload Documents™ page attach all the required documents with remarks Note: user can attach

maximum of 5 attachments of same type.
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Attachment

‘

Attachment Type @ Remark

Please select v

Uploaded Document List

4 - Show 10 4 entries
mee Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete
Uploaded Size: 0.02 MB A copy of purchase order /import ok view o
Note: Maximum 5 Attachment of 5 MB Allowed (Only pdf jpg are allowed! order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

Attachment -~

Attachment Type @ Remark

Please select v

Uploaded Document List

4+ Show 10 4 |entries
s Click or Drag and Drop file to upload

Attachment Type Remark View/Add More Attachments Delete

A copy of purchase order /import ok view i
order from foreign buyer contract

agreement duly signed and

stamped by both the parties

(seller/purchaser)

3

59. After uploading the documents by clicking upload attachment button, click on save and next button to reach
declaration page.

@&
60. On declaration screen, user will select terms and conditions check box to accept it. User can update

“Place” field if required and then click on “Save and Next” button.

63



Directorate General of Foreign Trade Restricted Exports User Help File v3.0

) Tick the box a3 scceptance of declacstion/ undertaking and il n the details below.

61. Details entered by the user will be Saved, Draft of the application will be created, and user will reach to
Application Summary screen.

o & © © © L ©

My Authorisations General Information Export Item Details Revalidation Details Upload Documents Declaration

Application
Summary

Print Summary

My Authorisations A

Sno Authorization Number Authorization Status

0151000163 Approved

Applicant Information

|

General Information

)

v

T IEC Number IEC Name Branch Code

a

. BHULESHWAR MUMBAIL MAHARASHTRA MUMBA, 400002

1S

a
Address City State B
5B LALMANI BLDG 2ND FL 25/31 MUMBEA MAHARASHTR
Ask VAHEI

Pincode Mobile Number Email Id

62. Click on print button present in the summary page to print the application summary.

63. In the application summary screen, click on proceed with payment to make payment for the application.
irrespective of the scheme under which the item is exported / proposed to be exported

7.17

olemnly declare that | / We have applied for / obtaine

a RCMC to the EPC which pertains to our main line of business. In case we have applied to any other council, the
application has been made within the purview of the provisions of Para 2.94 of the HBP.

8. | hereby certify that | am authorized to verify and sign this declaration as per Paragraph 9.6 of the Policy.

@ You have ticked the box as acceptance of declaration/ undertaking details.

Place: ok Date: 13/05/2021
Name : Amit Tibrewal Designation : Partner
Email : exports.radhika@rediffmail.com Mobile 76

Office Address : 6-B LALMANI BLDG 2ND FL 25/31

Residential Address: MUMBAI, MUMBAI SUBURBAN, MAHARASHTRA, 400059

Payment for Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

64. On application fee payment screen user can verify the fee details and click on “Submit” button to make the
payment against application.
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Applicant Name

Applicant Email

Restricted Exports User Help File v3.0

Applicant Address

Application Type

Restricted Export

Service Type

Revalidation of Export of Samples or Exhibits or Gifts or Spares or

Service Description

Revalidation of Export of Samples or Exhibits or Gifts or Spares or Replacement Goods

Have you already paid in Miscellaneous Payment System (eMPS) / Legacy Draft Application? (| Yes @ No

Application Number

ARNXEXLREVLD00604994AM22

Fees Amount ()

500.0

65. After Successful Payment, the user will be redirected to the DGFT Website and the receipt shall be displayed,
the user can also download/print the receipt.

DGFT, Udyog Bhawan. New Delhi

E-PAYMENT RECEIPT

1EC 0
Fieumber g
Date of 2021-05-13 01:51:01
1P Address 192.168.136.36
Firm Name RADHIKA EXPORTS
Firm Address 6-B LALMANI BLDG 2ND FL 25/31
Service Availed ion of Export of Samples or Exhibits or Gifts or Spares or Replacement Goods
Mode of Signature Digital Signature
PAYMENT DETAILS
Transaction Id 956454
Total Fee Amount (in INR) 500.00
Date of i 2021-05-13 01:51:01
Mode of Payment ONLINE
Transaction Status SUCCESS

Transaction Complete Date

2021-05-13 01:51:01

e

66. The user shall receive the identity card application submission message with File number on the
screen. User will also receive email/SMS for file submission. If User clicks on OK button on E-

Feedback

payment receipt, user will be redirected to Submitted applications via My Dashboard

Your application for Revalidation of Export of Samples or Exhibits or Gifts or Spares or
Replacement Goods with file number HQRXEXLREVLD00035344AM22 has been successfully

submitted to DGFT for further processing.

Showing result for : Application process -> Restricted Export Application Sub process -> Revalidation of Export of Samples or Exhibits or Gifts or

Spares or Replacement Goods File Number - HQRXEXLREVLD00035344AM22

SLNo. 1 Application Number

1 ARNXEXLREVLD00604994AM22

Showing 1 to 1 of 1 entries

File Number

File Entity
Date Name

HQRXEXLREVLDO0035344AM22  13/05/2021 RADHIKA
EXPORTS

Search:
RA File
Office Status Action

Process
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67. With Action button you can perform the highlighted actions
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Showing result for : Application process -> Restricted Export Application Sub process -> Revalidation of Export of Samples or Exhibits or Gifts or

Spares or Replacement Goods File Number - HQRXEXLREVLD00035344AM22

File
SL.No. 1 Application Number File Number Date
1 ARNXEXLREVLD00604994AM22 HQRXEXLREVLDO0035344AM22 13/05/2021

Showing 1 to 1 of 1 entries

ABOUT US SERVICES REGULATORY LEARN

DGFT Organization Structure IEC Foreign Trade Statement

HQ Contact Advanced ITCHS Based Import & Export E-Learning Videos

RA Contact Authorization Policy
Citizen Charter EPCG SION
Central Product Classification

Complaints / Suggestions / Sitemap

Feedback

&M Instructions Map

FT DR At

Application Help & FAQs

Entity
Name

RADHIKA
EXPORTS

Open Orline Course on International Trade

Goods & Services Tax (GST)

Branch

0010

CONTACT US
Directorate General of Foreign Trade (Headquartes
Udyog Bhawan, New Delhi

Web Information Manager:

Search:
RA File
Office Status Action
Process
Print
Previol  wichdraw

Attach Documents
Payment Details
View Life Cycle
DSC/eSign Details
Transmission Details

View Submitted Actachments

Directorate General of Foreign Trade (DGFT) Udyod

Bhawan, H-wing. Gate No-02. Maulana Azad Road, New

Delhi 110011

1800.572.1550

To perform actions on the Submitted restricted exports application on the DGFT portal you would

require:

Pre-requisites:

a) Valid Login Credentials to DGFT Portal (After Registering on DGFT Portal).

b) Active Firm's Bank account for entering its details in the Application and to make online payment of

the application fee
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c) Submitted restricted exports application

Then proceed with the following steps:

1. Visit the DGFT website and login into the portal with valid credentials.

e LOGIN  REGISTER
DIRECTORATE GENERAL OF
FOREIGN TRADE

User Name (Registered Email)*:

Password*:
B
Forgot Password

~
L=

Type the above CAPTCHA Code. *

Please enter above CAPTCHA Code

Create a new user

2. Navigate to My Dashboard > submitted application

fad amr
DIRECTORATE GENERAL OF DGFT~ Services My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Service ~

! FOREIGN TRADE

Submitted Applications

Home

Draft Applications
Hal

Amit's Dashboard View and Register Digital Signature

Last Login 14-May-2021 12:19:21 Token
Online Proceedings

For Your Action Notifications My Authorisations [ Update/Modify IEC ] [ My IEC ] [ Manage Profie ]
Repositories

No Task Available Helpdesk Service Frequently Accessed Links

Refund Management ~ Advanced Authorisation m

Payment Details

0 0

Value of Scrips Applied Value of Scrips Approved

L\
DEL Status
Authorisations Issued

Ask-VAHEI

Feedback

3. Select the Type of scheme as Restricted export
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GOVERNMENT OF INDIA  MINISTRY OF COMMERCE AND INDUSTRY
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(. DIRECTORATE GENERAL OF

FOREIGN TRADE

Home

About DGFT ~

Services
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R S _

© 4 %5 192.168.146.85

o D % neoe8s e =

Sitemap | A- A A+ | Heplne  1B00-111-550 | AskVAHEI | Language ~ & Amic -

My Dashboard ~ Regulatory Updates ~ Lear Q &8

Indian Trade Service ~ RTI

Track Application Stat

Typeofs

Please

ABOUT US

I Feedback

iting for platform.t

O 1ype here to search

cheme *

Select

Type of sub scheme *

El Please Select v
To Date

File Number

RA Office

CONTACT US

Directars

A 2
-~ N

Ganeral of Foreign Trads (Headquarters)

Y @

4. Select the Type of sub scheme as export of sample or exhibits gifts sparse replacement authorization
(for new authorization or amendment or revalidation)

p A9 TR ngGaed

DIRECTORATE
| FOREIGN TRADE

k Appli

Home

tion Status

Type of scheme *

Restricte

From Date

§ Export

Application Number

Branch code

Feedback

ABOUT US

SERVICES

About DGFT ~

REGULATORY

Services >

My Dashboard ~ Regulatory Updates ~ Learn~ Indian Trade Serv

Type of sub scheme *

Export Authorisation of SCOMET Items Software/Technology_Apply for new authorisati

To Date

File Number

LEARN CONTACT US

5. In search reselt click on action button of a desired file.

SLNo. 1t

6. Now click on Péymen

Application Number

ARNXEXLAPPLY00024722AM21

ARNO0023739AM21

ARNQ0023389AM21

ARN00021205AM21

ADRIAARIOAC ARSI

File Number

HQRXEXLAPPLYD0005294AM21

HQRXEXLAPPLY0Q005267AM21

HQRXEXLAPPLY00005264AM21

HQRXEXLAPPLY00005230AM21

LARCAL A ACHIDANANE 4 T3 ARATA

Search:
File Entity RA File
Date Name Branch Office Status Action
02/12/2020  ARVIND 000© DGFI(HQ)  Approved
LIMITED b -
Print
25/11/2020  ARVIND 0000 DGFT(HQ)  In Payment Details
LIMITED Process
View Life Cycle
25/11/2020  ARVIND In DSC/eSign Details
LIMITED Process Transmission Details
Make & Copy
19/11/2020  ARVIND n View Approved License/Rejection
LIMITED Process
View Submitted Aachments
1asamnan PEVINTN - s |

t details button to view the payment details
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PAYMENT DETAILS

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted
Items Authorisation Application Number - ARNXEXLAPPLY00024722AM21 File Number - HQRXEXLAPPLY00005294AM21

SI.No. 1. Date &Time Payment Status
R 02/12/2020 11:43:01 AM SUCCESS

Download Receipt &

Showing 1 to 1 of 1 entries Previous n Next

7. Click on view life cycle option from the action list to view the life cycle

VIEW LIFE CYCLE

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted
Items Authorisation Application Number - ARNXEXLAPPLY00024722AM21 File Number - HQRXEXLAPPLY00005294AM21

Action Action Date Action By
Submitted 02/12/2020 11:43:12 AM Importer/Exporter

Approval Issued 02/12/2020 01:51:25 PM DGFT(HQ)

8. Click on DSC/E-sign details option from the action list to view the DSC details

DSC/ESIGN DETAILS

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted Items
Authorisation Application Number - ARNXEXLAPPLY00024722AM21 File Number - HQRXEXLAPPLY00005294AM21

Certificate
E-sign Signed Certificate Certifying Common Issued
SLNo. = Type Serial Number Date Type Authority Name Organisation Date

No data available in table

Showing 0 to 0 of 0 entries

9. Click on the transmission details option from the action list to view the transmission details
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TRANSMISSION DETAILS

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted
Items Authorisation Application Number - ARNXEXLAPPLY00024722AM21 File Number - HQRXEXLAPPLY00005294AM21

t  Date Of Transmission CBIC Response CBIC Response Date

2020-12-02 13:51:26.0 Acknowledgement Awaited 2020-12-02 13:51:26.0

Showing 1 to 1 of 1 entries

10. View approval/rejection letters from the action list and click on view letter hyper link to view the letters issued
by the DGFT office

onVal=checkLogin xd neoeB™”’s® =

<« X @ © & -0 hitps://www.egtf.dgft.gov.in/UAT_CP/web?requestType=ApplicationRH

APPROVED LICENSE/REJECTION LETTER DETAILS

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted
Items Authorisation Application Number - ARNXEXLAPPLY00024722AM21 File Number - HQRXEXLAPPLY00005294AM21

Issued By Issued Date Letter Type View Letter

DGFT(HQ) 02/12/2020 |EA Restricted Export Authorization Letter View Letter

Feedback

1d=12012020\12\02\13\130023689\ATCH5671596320468391426"+ *IEA+R

https://. gtf.dgft.gov.in/UAT_CP/Upload?fl Temp.

O Type here to search

11. Click on view submitted attachment to view the attachments submitted already by the applicatant.

VIEW SUBMITTED ATTACHMENTS

Showing result for : Application process -> Restricted Export Application Sub process -> Apply for Export of Restricted
Items Authorisation Application Number - ARNXEXLAPPLY00024722AM21 File Number - HQRXEXLAPPLY00005294AM21

Remarks Submitted Date

No data available in table

12. Click on make a copy from the action list to copy the application and proceed with it from draft list
mentioned in section 4
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Are you sure, You want to copy this application ?

Application has been copied with Application Number : ARNXEXLAPPLY00967881AM22

13. Click on print option to view and print the submitted application.

& @ © © & © & & ©

General Application Type Export Item Shipment Details  Foreign Buyer /

Other Details Upload Declaration Application
Information Details Consignee Details Documents Summary
° Success Message x
Your Application ARNXEXLAPPLY00526447AM22 has been saved successfully
General Information ~
1EC Number IEC Name

Branch Code

Address

City State
6-B LALMANI BLDG 2ND FL 25/31 MUMBAI MAHARASHTRA
Pincode Mobile Number Email Id
400002

Feedback

Name of the Nodal Person

NAME

| @
Application Type

Mobile Number of Nodal Person
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